
Court District Case No. Advocate

1 Central

01.02.2022 21.01.2022

01.02.2022 27.01.2022

SATISH KUMAR 01.02.2022 22.01.2022

SATISH KUMAR 01.02.2022 27.01.2022

02.02.202 28.01.2022

SATISH KUMAR 02.02.2022 21.01.2022

R.Y. KALIA 02.02.2022 13.09.2021

03.02.2022 28.01.2022

03.02.2022 28.01.2022

04.02.2022 31.01.2022

04.02.2022 31.01.2022

RAJESH BHATIA04.02.2022 31.01.2022

List of cases where e-Payment of Court fees was made during the month of  february-2022.

No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

SH. BHARAT 
PRASHAR, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01
(w.e.f  - 20.07.2021)

CS COMM-
372/22

ICICI BANK VS. 
MOMEEN

DEEPAK 
KAUSHIK

CS COMM-
373/22

ICICI BANK VS. 
SARABJOT SINGH

DEEPAK 
KAUSHIK

CS COMM-
374/22

ICICI BANK VS. 
BHAWANI PRASAD

CS COMM-
375/22

ICICI BANK VS. 
SURENDER PAL

CS COMM-
390/22

ICICI BANK VS. 
ASHWANI CHAUHAN

DEEPAK 
KAUSHIK

CS COMM-
392/22

ICICI BANK VS. SURAJ 
KUMAR

CS COMM-
394/22

ENVIROCARE VS. 
OMEGA WORLD 
TRADING LTD.

CS COMM-
403/22

ICICI BANK VS. 
GURINDER BAISLA

DEEPAK 
KAUSHIK

CS COMM-
404/22

ICICI BANK VS. ARUN 
SHARMA

DEEPAK 
KAUSHIK

CS COMM-
414/22

ICICI BANK VS. 
MANOJ

SHAILENDRA 
BABBAR

CS COMM-
415/22

ICICI BANK VS. 
RAJENDRA SINGH

SHAILENDRA 
BABBAR

CS COMM-
416/22

PRAMOD KUMAR VS. 
ROYAL MERIDIAN



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

1 Central

SATISH KUMAR 04.02.2022 29.01.2022

SATISH KUMAR 05.02.2022 14.01.2022

SATISH KUMAR 05.02.2022 29.01.2022

SATISH KUMAR 05.02.2022 29.01.2022

C. PRAKASH 05.02.2022 27.01.2022

C. PRAKASH 05.02.2022 27.01.2022

07.02.2022 01.02.2022

IDBI BANK VS. SARJU VIVEK KUMAR 07.02.2022 12.01.2022

C. PRAKASH 08.02.2022 03.02.2022

VIKAS CHOPRA 08.02.2022 03.02.2022

VIKAS CHOPRA 08.02.2022 04.02.2022

VIKAS CHOPRA 08.02.2022 03.02.2022

VIKAS CHOPRA 08.02.2022 03.02.2022

SH. BHARAT 
PRASHAR, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01
(w.e.f  - 20.07.2021)

CS COMM-
427/22

ICICI BANK VS. NITIN 
KAUSHIK

CS COMM-
428/22

ICICI BANK VS. 
VISHNUJIT 
CHAUDHARY

CS COMM-
429/22

ICICI BANK VS. JATIN 
BHATI

CS COMM-
430/22

ICICI BANK VS. SONIA 
TOMAR

CS COMM-
432/22

ICICI BANK VS. 
GANESH LAKHOTIA

CS COMM-
433/22

ICICI BANK VS. ASLAM 
PARVEEN

CS COMM-
479/22

CANARA BANK VS. 
SHIV KUMAR

PRANAY 
SHARMA

CS COMM-
480/22

CS COMM-
512/22

ICICI BANK VS. OM 
PRAKASH JAIN

CS COMM-
513/22

ICICI BANK VS. 
ARVIND

CS COMM-
514/22

ICICI BANK VS. 
AIYYER 
ENVIRONMENT 
RESOURCE LTD.

CS COMM-
515/22

ICICI BANK VS. 
MALLIKA SINGH

CS COMM-
516/22

ICICI BANK VS. 
DEBARATA BISWAS



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

1 Central

VIKAS CHOPRA 08.02.2022 03.02.2022

VIKAS CHOPRA 10.02.2022 04.02.2022

ASHISH JAIN 10.02.2022 16.09.2021

10.02.2022 08.02.2022

10.02.2022 08.02.2022

14.02.2022 31.01.2022

14.02.2022 27.10.2021

15.02.2022 21.01.2022

SATISH KUMAR 15.02.2022 14.01.2022

16.02.2022 03.02.2022

SATISH KUMAR 17.02.2022 07.02.20222

AMIT TEWARI 17.02.2022 11.02.2022

VIKAS CHOPRA 19.02.2022 09.02.2022

SH. BHARAT 
PRASHAR, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01
(w.e.f  - 20.07.2021)

CS COMM-
517/22

ICICI BANK VS. ANIL 
KUMAR

CS COMM-
551/22

ICICI BANK VS. 
SUMAN ARORA

CS COMM-
552/22

JASCH FOILS VS. 
SUNNY

CS COM-
553/22

A.K. JAIN TRADING VS 
BHAGWATI SAREE

SANTOSH 
KUMAR 

CS COMM-
554/22

A.K. JAIN TRADING VS 
BHAGWATI SAREE

SANTOSH 
KUMAR 

CS COMM-
571/22

ISHAN NAGPAL VS. 
RAJU PUROHIT

ANUBHAV 
CHHABRA

CS COMM-
572/22

ICICI BANK VS. 
KAPOOR JEWELS

CHETNA 
BHALLA

CS COMM-
594/22

ICICI BANK VS., ALOK 
SARDAR

HEMANT 
GUPTA

CS COMM-
596/22

ICICI BANK VS. 
DHANVEER SINGH

CS COMM-
606/22

ICICI BANK VS. SHIV 
KUMAR

CHETNA 
BHALLA

CS COMM-
620/22

ICICI BANK VS. JUGAL 
KISHORE

CS COMM-
621/22

BINDAL SMELTING 
VS. SOLAR MAX

CS COMM-
643/22

ICICI BANK VS. DIPTI 
GUPTA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

1 Central

VIKAS CHOPRA 19.02.2022 09.02.2022

VIKAS CHOPRA 21.02.2022 09.02.20222

RAJEEV SAGAR 21.02.2022 18.02.2022

22.02.2022 10.12.2021

23.02.2022 24.08.2021

SURJEET SINGH25.02.2022 21.02.2022

25.02.2022 23.02.2022

25.02.2022 23.02.2022

25.02.2022 22.02.2022

C. PRAKASH 28.02.2022 20.02.2022
2 Central

VISHAL RAO(P), 08-02-2022 03-02-2022

SH. BHARAT 
PRASHAR, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01
(w.e.f  - 20.07.2021)

CS COMM-
644/22

ICICI BANK VS. 
BALRAM

CS COMM-
671/22

ICICI BANK VS. 
PARMOD KUMAR

CS COMM-
672/22

ICICI BANK VS. 
PANKAJ BHATTI

CS COMM-
683/22

ICICI BANK VS. SKEEL 
AHMED

HEMANT 
GUPTA

CS COMM-
690/22

PRAMOD JAIN VS. 
PRATEEK JAIN

RAHUL 
ROHILLA

CS COMM-
702/22

RAJ METALS VS. 
SIMANDEEP SINGH

CS COMM-
703/22

ICICI BANK VS. 
GARIMA SINGH

DEEPAK 
KAUSHIK

CS COMM-
704/22

ICICI BANK VS. 
FAREEB

DEEPAK 
KAUSHIK

CS COMM-
705/22

KARTAR CARRIERS 
VS. JITENDER KUMAR 
SONI

RAJESH 
SHARMA

CS COMM-
736/22

ICICI BANK VS. 
DINESH BANSAL

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/49
3/2022

ICICI BANK Vs 
SANDEEP VERMA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

2 Central

VISHAL RAO(P), 08-02-2022 03-02-2022

08-02-2022 03-02-2022

VISHAL RAO(P), 08-02-2022 03-02-2022

VISHAL RAO(P), 08-02-2022 03-02-2022

08-02-2022 02-02-2022

VISHAL RAO(P), 08-02-2022 04-02-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/49
6/2022

ICICI BANK Vs 
GULSHAN SETHI

CS 
(COMM)/49
7/2022

ASICS CLOTHING 
COMPANY THROUGH 
ITS PARTNER ASHOK 
KUMAR Vs MS 
FASHION BULLS 
INDIA RETAIL LTD

VARUN 
DIVAKAR(P),

CS 
(COMM)/49
8/2022

ICICI BANK Vs 
DEEPAK

CS 
(COMM)/49
9/2022

ICICI BANK Vs 
CHANCHAL PANCHAL

CS 
(COMM)/50
0/2022

ICICI BANK LTD Vs 
ANU PRATHEEP

NAZIA 
PARVEEN(P),

CS 
(COMM)/49
4/2022

ICICI BANK Vs 
DEEPAK



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

2 Central

08-02-2022 02-02-2022

VISHAL RAO(P), 08-02-2022 04-02-2022

09-02-2022 03-02-2022

10-02-2022 01-02-2022

11-02-2022 08-02-2022

11-02-2022 08-02-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/50
3/2022

ICICI BANK LTD Vs 
MOHD IMRAN ALAM

NAZIA 
PARVEEN(P),

CS 
(COMM)/50
2/2022

ICICI BANK Vs 
NEERAJ BHARGAVA

CS 
(COMM)/52
5/2022

PUNJAB NATIONAL 
BANK Vs M/S 
MADHUR 
ENTERPRISES

RAMA 
ARORA(P),

CS 
(COMM)/54
3/2022

STATE BANK OF INDIA 
Vs RAVINDER SINGH

GOPAL CHAND 
SHARMA(P),

CS 
(COMM)/56
4/2022

ASHA RAM AND SONS 
PVT LTD Vs L V DAIRY 
PATAS

SACHIN KUMAR 
JAIN(P),

CS 
(COMM)/56
5/2022

ASHA RAM AND SONS 
PVT LTD Vs MUKESH 
CHUGH

SACHIN KUMAR 
JAIN(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

2 Central

14-02-2022 10-02-2022

14-02-2022 03-02-2022

15-02-2022 11-02-2022

17-02-2022 14-02-2022

17-02-2022 14-02-2022

17-02-2022 11-02-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/56
8/2022

ICICI BANK Vs 
KRISHAN KUMAR

PRASHANT 
KUMAR(P),

CS 
(COMM)/56
7/2022

ICICI BANK Vs SATISH 
KUMAR BHATIA

CHETNA 
BHALLA(P),

CS 
(COMM)/59
1/2022

ICICI BANK Vs 
SANJEEV KUMAR

NAZIA 
PARVEEN(P),

CS 
(COMM)/61
9/2022

ICICI BANK Vs 
GURJOT SINGH SETHI

PRASHANT 
KUMAR(P),

CS 
(COMM)/61
8/2022

ICICI BANK Vs RAM 
NARESH

PRASHANT 
KUMAR(P),

CS 
(COMM)/61
6/2022

BINDAL SMELTING 
PVT LTD THR ITS AR 
MSKOMAL GUPTA Vs 
POWER AND ENERGY 
SYSTEMS THR ITS 
PROPRIETOR  MR J P 
CHAUHAN

AMIT 
TEWARI(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

2 Central

VISHAL RAO(P), 18-02-2022 04-02-2022

VISHAL RAO(P), 19-02-2022 09-02-2022

VISHAL RAO(P), 19-02-2022 09-02-2022

19-02-2022 05-02-2022

22-02-2022 16-02-2022

26-02-2022 05-02-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/63
4/2022

ICICI BANK Vs NEHA 
SHARMA

CS 
(COMM)/64
2/2022

ICICI BANK Vs VARUN 
CHAUDHARY

CS 
(COMM)/64
1/2022

ICICI BANK Vs 
NAZAKAT

CS 
(COMM)/64
0/2022

ICICI BANK Vs AMIT 
YADAV

MANISH 
KUMAR 
DEWAN(P),

CS 
(COMM)/67
8/2022

PUNJAB NATIONAL 
BANK THROUGH ITS 
MANAGER SH 
EDMUND 
PRADEEPAIND Vs M/S 
RHYTHMIX PROVIDES 
THROUGH ITS 
PROPRIETOR SH 
DAVINDER SINGH 
CHAWLA

ARUN KUMAR 
SHUKLA(P),

CS 
(COMM)/71
9/2022

ICICI BANK Vs AJIT 
SINGH

MANISH 
KUMAR 
DEWAN(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

2 Central

26-02-2022 07-02-2022

28-02-2022 24-02-2022

ICICI BANK Vs ARUN 28-02-2022 23-02-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/715
/2022

ICICI BANK Vs 
WAHEED KHAN

MANISH 
KUMAR 
DEWAN(P),

CS 
(COMM)/73
3/2022

ICICI BANK LTD Vs 
ASHUTOSH KUMAR 
SRIVASTAVA C. Parkash(P),

CS 
(COMM)/73
2/2022

CHETNA 
BHALLA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central 01.02.2022 23.12.2021

02.02.2022 21.01.2022

02.02.2022 28.01.2022

02.02.2022 25.01.2022

SH. C. PRAKASH 02.02.2022 28.01.2022

03.02.2022 28.01.2022

03.02.2022 27.01.2022

03.02.2022 22.01.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM) 
371/2022

iCICI BANK LTD. V/S 
M/S GUILDER GROUP 
& ORS.

SH. SATISH 
KUMAR

CS(COMM) 
381/2022

iCICI BANK LTD. V/S 
GEETA DEVI

SH. DEEPAK 
KAUSHIK

CS(COMM)  
382/2022

ICICI BANK LTD. V/S 
NEERAJ KUMAR

SH. DEEPAK 
KAUSHIK

CS(COMM)  
384/2022

RAJNISH KUMAR 
GAIND V/S M/S 
RAILTECH 
INFRAVENTURE PVT. 
LTD.

SH. HEMANT 
KAUSHIK

CS(COMM)  
385/2022

ICICI BANK LTD. V/S 
SANDEEP

CS(COMM)  
409/2022

ICICI BANK LTD. V/S 
R.K. TRIPATHI

SH. DEEPAK 
KAUSHIK

CS(COMM)  
410/2022

M/S SANT 
ENTERPRISES V/S 
FRIEND 
EARTHMOVER & ORS.

SH. PRAMOD 
KUMAR SINHA

CS(COMM) 
411/2022

ICICI BANK LTD. V/S 
AJIT KUMAR TIWARI

SH. DEEPAK 
KAUSHIK



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

03.02.2022 17.01.2022

05.02.2022 29.01.2022

05.02.2022 29.01.2022

05.02.2022 14.01.2022

05.02.2022 28.01.2022

05.02.2022 28.01.2022

05.02.2022 28.01.2022

05.02.2022 29.01.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM) 
412/2022

ICICI BANK LTD. V/S 
PARAG BHARDWAJ

SH. HEMANT 
GUPTA

CS(COMM) 
452/2022

ICICI BANK LTD. V/S 
ARVIND JAIN

SH. SATISH 
KUMAR

CS(COMM)  
453/2022

ICICI BANK LTD. V/S 
PEEYUSH KUMAR 
SINGH

SH. SATISH 
KUMAR

CS(COMM)  
454/2022

ICICI BANK LTD. V/S 
GHANSHYAM

SH. SATISH 
KUMAR

CS(COMM)  
455/2022

ICICI BANK LTD. V/S 
RAVINDRA KUMAR

SH. DEEPAK 
KAUSHIK

CS(COMM)  
456/2022

ICICI BANK LTD. V/S 
AMIT PASRICHA

SH. DEEPAK 
KAUSHIK

CS(COMM)  
457/2022

ICICI BANK LTD. V/S 
KHAN MOHAMMAD

SH. DEEPAK 
KAUSHIK

CS(COMM)  
458/2022

ICICI BANK LTD. V/S 
RISHABH ASWAL

SH. SATISH 
KUMAR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

SH. ANIL SETHI 07.02.2022 28.01.2022

08.02.2022 03.02.2022

SH. C. PRAKASH 08.02.2022 01.02.2022

08.02.2022 01.02.2022

08.02.2022 03.02.2022

08.02.2022 01.02.2022

08.02.2022 03.02.2022

08.02.2022 02.02.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
486/2022

M/S SARDARI LAL & 
COMPANY V/S M/S 
CMD 
DEVELOPERS LTD.

CS(COMM)  
504/2022

ICICI BANK LTD. V/S 
SAURABH KUMAR 
SRIVASTAVA

SH. VIKAS 
CHOPRA

CS(COMM)  
505/2022

ICICI BANK LTD. V/S  I 
S A ENTERPRISES & 
ORS.

CS(COMM)  
506/2022

RAJIV MANCHANDA 
V/S LIFEGUARD 
PHARMA PVT.
LTD.

SH. SAHIL 
MAHAJAN

CS(COMM)  
507/2022

ICICI BANK LTD. V/S  
SONU GROAVER

SH. VIKAS 
CHOPRA

CS(COMM)  
508/2022

STATE BANK OF INDIA 
V/S PRASHANT @ 
ANR.

SH. VIJAY 
PRAKASH

CS(COMM)  
509/2022

ICICI BANK LTD. V/S  
VENDOR PLUS 
CONSULTANTS

SH. VIKAS 
CHOPRA

CS(COMM)  
510/2022

ICICI BANK LTD. V/S  
CHETAN SACHDEVA

SH. RAJEEV 
SAGAR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

08.02.2022 04.02.2022

10.02.2022

10.02.2022 28.01.2022

10.02.2022 06.03.2021

10.02.2022 08.02.2022

14.02.2022 03.02.2022

14.02.2022 03.02.2022

14.02.2022 03.02.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
511/2022

ICICI BANK LTD. V/S  
DHEERAJ GUPTA

SH. VIKAS 
CHOPRA

CS(COMM)  
546/2022

ICICI BANK LTD. V/S 
SHAHRUKH KHAN  
ANR.

SH. VIKAS 
CHOPRA

02.02.2022 & 
08.02.2022

CS(COMM)  
548/2022

NEW INDIA COLOUR 
COMPANY LTD. V/S 
M/S BHARAT PRINTS 
& ANR.

MS. KAJAL 
CHANDRA

CS(COMM)  
549/2022

M/S JASCH FOILS 
(PARTNERSHIP FIRM) 
V/S 
HARISH AHUJA, 
PROP. M/S AHUJA 
SALES

SH. ASHISH 
JAIN

CS(COMM)  
550/2022

ASHA RAM & SONS 
PVT. LTD. V/S SUPER 
WHEAT 
KRAFT & ORS.

SH. SACHIN 
KUMAR JAIN

CS(COMM)  
573/2022

ICICI BANK LTD. V/S  
KAPIL TYAGI

MS. CHETNA 
BHALLA

CS(COMM)  
574/2022

ICICI BANK LTD. V/S  
SUNIL KUMAR YADAV

MS. CHETNA 
BHALLA

CS(COMM)  
575/2022

ICICI BANK LTD. V/S  
GULSHER THEKEDAR 
TRADING PVT. LTD. & 
ANR.

MS. CHETNA 
BHALLA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

14.02.2022 03.02.2022

14.02.2022 20.01.2022

14.02.2022 03.02.2022

14.02.2022 10.02.2022

14.02.2022 10.02.2022

14.02.2022 10.02.2022

15.02.2022 11.02.2022

15.02.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
576/2022

ICICI BANK LTD. V/S  
RAJ KISHOR JHA

MS. CHETNA 
BHALLA

CS(COMM)  
577/2022

ICICI BANK LTD. V/S  
NIRBHAY DEV

MS. CHETNA 
BHALLA

CS(COMM)  
578/2022

ICICI BANK LTD. V/S  
SANGRAM KESHARI 
JENA

MS. CHETNA 
BHALLA

CS(COMM)  
579/2022

ICICI BANK LTD. V/S  
MRS. UMACHARAN 
SINGH

SH. RAJEEV 
SAGAR

CS(COMM)  
580/2022

ICICI BANK LTD. V/S  
MRS. ASHMEET KAUR

SH. RAJEEV 
SAGAR

CS(COMM)  
581/2022

ICICI BANK LTD. V/S  
MRS. RAVINDER 
KAUR

SH. RAJEEV 
SAGAR

CS(COMM)  
600/2022

ICICI BANK LTD. V/S  
MOHD. JAVED 
QURESHI

SH. RAJEEV 
SAGAR

CS(COMM)  
601/2022

M/S MUBARAK 
OVERSEAS PVT. LTD. 
V/S
M/S SHYAM 
OVERSEAS CHENNAI

MANCHANDA & 
CO.



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

17.02.2022 14.02.2022

MS. VANDANA 17.02.2022 06.10.2021

17.02.2022 02.09.2022

18.02.2022 09.02.2022

18.02.2022 09.02.2022

18.02.2022 30.11.2021

18.02.2022 14.12.2021

19.02.2022 17.02.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
614/2022

ICICI BANK LTD. V/S  
PREETAM SINGH

SH. DEEPAK 
KAUSHIK

CS(COMM)  
615/2022

M/S BUDDY AIRPORT 
RETAIL PVT. LTD. V/S 
GUPTA 
ELECTRONICES

CS(COMM)  
617/2022

ICICI BANK LTD. V/S  
RAJAN KUMAR 
TIWARI

SH. VIKAS 
CHOPRA

CS(COMM)  
629/2022

ICICI BANK LTD. V/S  
ABINASH KUMAR 
SINGH

SH. VIKAS 
CHOPRA

CS(COMM)  
630/2022

ICICI BANK LTD. V/S  
ARJUN SINGH

SH. VIKAS 
CHOPRA

CS(COMM)  
631/2022

NORTH DELHI 
MUNICIPAL 
CORPORATION V/S 
M/S ANANT 
SCIENTIFIC TRADERS

SH. ASHUTOSH 
GUPTA, ADV

CS(COMM)  
632/2022

MAHENDER KUMAR 
BANSAL V/S RAJAN 
ELWADHI
HUF & ANR.

SH. SATYA 
PRAKASH

CS(COMM)  
645/2022

SWARNA FASTNERS 
V/S GREEN FACADE 
SOLUTIONS PVT. LTD. 
& ORS.,

SH. RAKESH 
KUMAR 



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

19.02.2022 17.02.2022

21.02.2022 16.02.2022

21.02.2022 25.10.2021

SH. NITIN GARG 22.02.2022 18.02.2022

22.02.2022 10.08.2022

22.02.2022 08.12.2021

22.02.2022 14.02.2022

25.02.2022 21.02.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
646/2022

M/S AGGARWAL IRON 
AND SHEET TRADERS 
V/S 
M/S SHAKTI 
INDUSTRIAL 
CORPORATION

BANSAL & 
BANSAL 
ADVOCATES

CS(COMM)  
667/2022

BISWAS GOOF 
HEALTH CO. V/S 
M./S NAVIN PHARMA 
& ORS.

SH. ADITYA 
NAYYAR

CS(COMM)  
668/2022

M/S OMEGA 
APPLIANCES PVT. 
LTD. V/S 
SARAN AGENCY & 
ANR.

SH. AMIT 
GUPTA

CS(COMM)  
679/2022

PUNJAB NATIONAL 
BANK V/S DEEPIKA 
TRIPATHI

CS(COMM)  
680/2022

PUNJAB NATIONAL 
BANK V/S SONIA 
GARG & ANR.

SH. ARUN 
KUMAR 
SHUKLA

CS(COMM)  
681/2022

RAMESH CHAND 
BATHEJA V/S M/S 
KOHINOOR
CHEMICAL WORKS

SH. RAJEEV 
KAPOOR

CS(COMM)  
682/2022

M/S PRAYAG 
POLYMARS (P) LTD. 
V/S
M/S PLAYOR PAUD 
HOMES PVT. LTD.

SH. NARENDER 
KUMAR 

CS(COMM) 
700/2022

ICICI BANK LTD. V/S  
JAVED & ANR.

SH. SATISH 
KUMAR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

25.02.2022 07.02.2022

26.02.2022 07.02.2022

26.02.2022 05.02.2022

26.02.2022 05.02.2022

26.02.2022 05.02.2022

26.02.2022 07.02.2022

26.02.2022 23.02.2022

28.02.2022 23.02.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
701/2022

MOHAMMAD AZAM 
V/S JAUL HASSAN

SH. SATISH 
KUMAR 

CS(COMM)  
717/2022

ICICI BANK LTD. V/S  
MUKESH KUMAR 
YADAV

SH. SATISH 
KUMAR

CS(COMM)  
718/2022

ICICI BANK LTD. V/S  
PARDEEP KUMAR

SH. SATISH 
KUMAR

CS(COMM)  
720/2022

ICICI BANK LTD. V/S  
SUNEET JOSHI

SH. SATISH 
KUMAR

CS(COMM)  
721/2022

ICICI BANK LTD. V/S  
VIVEK VASHISTH

SH. SATISH 
KUMAR

CS(COMM)  
722/2022

M/S R.S. TEXTILES V/S 
M/S Z.F.O. 
INTERNATIONALS

SH. PANKAJ 
ARYA

CS(COMM)  
723/2022

GIRNARSOFT 
AUTOMOBILES PVT. 
LTD. V/S 
JOGINDER KUMAR

SH. LALIT 
PANDEY

CS(COMM)  
735/2022

ICICI BANK LTD. V/S  
UMARSHED & ANR.

MS. CHETNA 
BHALLA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

SH. C. PRAKASH 28.02.2022 03.02.2022

SH. C. PRAKASH 28.02.2022 24.02.2022

28.02.2022 25.02.2022

28.02.2022 25.02.2022

28.02.2022 24.02.2022

4 Central

01-02-2022 14.01.2022

01-02-2022 14.01.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
737/2022

ICICI BANK LTD. V/S  
ANAND

CS(COMM)  
738/2022

ICICI BANK LTD. V/S  
SHIKHAR MEHROTRA

CS(COMM)  
739/2022

VISHERSHWAR 
AGGARWALA V/S 
DWARKA 
PRASAD SHARMA

SH. DEEPAK 
SAHNI

CS(COMM)  
740/2022

JAGGI ENTERPRISES 
PVT. LTD. V/S NARAIN 
DASS DRUG STORE & 
ORS.

SH. RAJEEV 
BANSAL

CS(COMM)  
741/2022

STATE BANK OF INDIA 
V/S GAGAN GUPTA, 
PROP. M/S PICK & 
PACK STORE

SH. SUNIL 
SEHRAWAT

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/37
9/2022

ICICI BANK Vs 
RANDHIR KUMAR 
SHARMA

CHETNA 
BHALLA(P),

CS 
(COMM)/37
8/2022

ICICI BANK Vs AVID 
RAJA

CHETNA 
BHALLA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

01-02-2022 25.01.2022

01-02-2022 13.01.2022

05-02-2022 17.01.2022

05-02-2022 03.02.2022

05-02-2022 21.01.2022

05-02-2022 21.01.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/38
0/2022

ICICI BANK LIMITED 
Vs NITIN TANDON

SHAILENDRA 
BABBAR(P),

CS 
(COMM)/41
3/2022

VIKAS GUPTA VS 
GAURAV JAISWAL

SANJEEVANI 
MITTAL JAIN

CS 
(COMM)/43
9/2022

NEERAJ GOEL Vs 
PHOOL VHAND 
KUMAR Siddhi Mittal(P),

CS 
(COMM)/47
1/2022

M/S MATRIX 
INDUSTRIAL 
SOLUTIONS 
THROUGH ITS PROP 
MANISH MITTAL 
THROUGH SPA 
SANJAY JAIN Vs M/S 
SRI ADITYA 
INTERNATIONAL 
THROUGH ITS 
PARTNER MR 
CHANDAN

MOHIT 
SINGHAL(P),

CS 
(COMM)/44
2/2022

ICICI BANK Vs MOHIT 
SINGH

MANISH 
KUMAR 
DEWAN(P),

CS 
(COMM)/44
1/2022

ICICI BANK Vs M/S 
ASHOK NITIN AND 
COMPANY

MANISH 
KUMAR 
DEWAN(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

05-02-2022 31.01.2022

05-02-2022 31.01.2022

05-02-2022 31.01.2022

05-02-2022 31.01.2022

05-02-2022 31.01.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/44
0/2022

ICICI BANK Vs M/S 
GOODWILL IRON AND 
STEEL TRADERS PVT 
LTD

MANISH 
KUMAR 
DEWAN(P),

CS 
(COMM)/42
6/2022

ICICI BANK LIMITED 
Vs RINNIE WAHAB

SHAILENDRA 
BABBAR(P),

CS 
(COMM)/42
3/2022

ICICI BANK LIMITED 
Vs PANKAJ ANAND

SHAILENDRA 
BABBAR(P),

CS 
(COMM)/42
4/2022

ICICI BANK LIMITED 
Vs RAYAPROLU KIRAN 
KUMAR

SHAILENDRA 
BABBAR(P),

CS 
(COMM)/42
5/2022

ICICI BANK LIMITED 
Vs RAHUL DUBEY

SHAILENDRA 
BABBAR(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

07-02-2022 06.01.2022

07-02-2022 10.12.2021

07-02-2022 14.01.2022

07-02-2022 14.01.2022

08-02-2022 21.01.2022

08-02-2022 28.01.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/48
5/2022

ICICI BANK LTD Vs 
MANIYSH MANOCHA

HEMANT 
GUPTA(P),

CS 
(COMM)/48
4/2022

ICICI BANK LIMITED 
Vs HARI PAL AND ORS

HEMANT 
GUPTA(P),

CS 
(COMM)/48
7/2022

ICICI BANK Vs 
YOGESH KUMAR

MANISH 
KUMAR 
DEWAN(P),

CS 
(COMM)/48
3/2022

ICICI BANK Vs 
HARNAM SINGH 
BAWA

MANISH 
KUMAR 
DEWAN(P),

CS 
(COMM)/52
2/2022

ICICI BANK Vs HARI 
KISHAN

DEEPAK 
KAUSHIK AND 
PRASHANT 
KUMAR(P),

CS 
(COMM)/52
1/2022

ICICI BANK Vs SACHIN 
SINGLA

PRASHANT 
KUMAR(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

08-02-2022 03.02.2022

08-02-2022 03.02.2022

08-02-2022 03.02.2022

08-02-2022 14.01.2022

08-02-2022 28.01.2022

09-02-2022 18.01.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/51
8/2022

ICICI BANK Vs HARI 
RAM SHARMA

VISHAL 
CHOPRA 
RAO(P),

CS 
(COMM)/52
0/2022

ICICI BANK Vs 
AMARJEET KAUR 
SANDHU

VISHAL 
CHOPRA 
RAO(P),

CS 
(COMM)/51
9/2022

ICICI BANK Vs DURGA 
PRASAD

VISHAL 
CHOPRA 
RAO(P),

CS 
(COMM)/52
4/2022

ICICI BANK Vs 
INDRESH KUMAR 
SINGH

CHETNA 
BHALLA(P),

CS 
(COMM)/52
3/2022

ICICI BANK Vs 
DEVENDER SHARMA

DEEPAK 
KAUSHIK AND 
PRASHANT 
KUMAR(P),

CS 
(COMM)/53
9/2022

ICICI BANK Vs 
SARDAR AMANDEEP 
SINGH C. Parkash(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

09-02-2022 20.01.2022

09-02-2022 27.01.2022

09-02-2022 28.01.2022

09-02-2022 01.02.2022

10-02-2022 21.01.2022

10-02-2022 27.01.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/53
8/2022

ICICI BANK Vs 
DEVENDER C. Parkash(P),

CS 
(COMM)/54
2/2022

ICICI BANK LTD Vs 
SATYAVEER SHARMA C. Parkash(P),

CS 
(COMM)/54
1/2022

ICICI BANK LIMITED 
Vs VISHWA PRATAP C. Parkash(P),

CS 
(COMM)/54
0/2022

ICICI BANK LIMITED 
Vs MOHD SALMAN C. Parkash(P),

CS 
(COMM)/56
1/2022

ICICI BANK LTD Vs 
BHAWNA JAIN C. Parkash(P),

CS 
(COMM)/56
2/2022

ICICI BANK LIMITED 
Vs VIKRAM BHATI C. Parkash(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

10-02-2022 21.01.2022

10-02-2022 01.02.2022

10-02-2022 01.02.2022

11-02-2022 07.02.2022

15-02-2022 07.02.2022

16.02.2022 14.02.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/56
0/2022

ICICI BANK LTD Vs 
M/S CONCEPT 
INFRACON PVT LTD C. Parkash(P),

CS 
(COMM)/55
8/2022

ICICI BANK LIMITED 
Vs HARI NATH C. Parkash(P),

CS 
(COMM)/55
9/2022

ICICI BANK LIMITED 
Vs BHARAT SINGH C. Parkash(P),

COUNTER 
CLAIM-
4/2020

ANSHUL KHARBANDA 
VS M/S MARICO LTD

PRANAV 
KISHORE JHA

CS 
(COMM)/60
3/2022

M/S SUPERTECH 
(INDIA) PVT LTD VS 
M/S MAT FOUNDRY 
INDIA PVT LTD

DHARMENDER 
KUMAR

CS 
(COMM)/61
2/2022

M/S MUBARAK 
OVERSEAS PVT LTD 
VS PARMESHWARI 
SHARAM

RAJESH 
MANCHANDA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

17-02-2022 14.02.2022

17-02-2022 14.02.2022

17-02-2022 14.02.2022

17-02-2022 14.02.2022

17-02-2022 14.02.2022

VISHAL RAO(P), 18-02-2022 14.02.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/61
3/2022

KHANEJA MOTORS Vs 
NAIK AUTOMOBILES

Abdullah 
Tanveer(P),

CS 
(COMM)/62
7/2022

ICICI BANK Vs SANJAY 
VARMA

CHETNA 
BHALLA(P),

CS 
(COMM)/62
4/2022

ASK AUTOMOTIVE 
PVT LTD Vs ASHOK 
KUMAR

AASTHA 
SHARMA(P),

CS 
(COMM)/62
5/2022

ICICI BANK Vs JAY 
PRAKASH

CHETNA 
BHALLA(P),

CS 
(COMM)/62
6/2022

ICICI BANK Vs DHRUV 
MARATHA

CHETNA 
BHALLA(P),

CS 
(COMM)/63
5/2022

ICICI BANK LIMITED 
Vs SONU



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

VISHAL RAO(P), 18-02-2022 14.02.2022

18-02-2022 14.02.2022

18-02-2022 14.02.2022

GAURAV(P), 19-02-2022 11.02.2022

GAURAV(P), 19-02-2022 11.02.2022

VISHAL RAO(P), 19-02-2022 09.02.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/63
6/2022

ICICI BANK Vs 
ANURADHA

CS 
(COMM)/63
8/2022

ICICI BANK LIMITED 
Vs PARMANDER 
JANGRA

DEEPAK 
KAUSHIK AND 
PRASHANT 
KUMAR(P),

CS 
(COMM)/63
9/2022

ICICI BANK VS SAVITA 
GAIND

DEEPAK 
KAUSHIK AND 
PRASHANT 
KUMAR(P),

CS 
(COMM)/65
6/2022

PUNJAB NATIONAL 
BANK Vs SHASHI 
BHUSHAN KUMAR

CS 
(COMM)/65
7/2022

PUNJAB NATIONAL 
BANK Vs KULDEEP 
SINGH PROPRIETOR 
M/S KULDEEP 
ALUMINIUM AND 
GLASS SHOP

CS 
(COMM)/65
8/2022

ICICI BANK Vs AJAY 
GUPTA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

ICICI BANK Vs PANKAJVISHAL RAO(P), 19-02-2022 09.02.2022

ICICI BANK Vs ASHISH VISHAL RAO(P), 19-02-2022 09.02.2022

VISHAL RAO(P), 19-02-2022 09.02.2022

VISHAL RAO(P), 19-02-2022 09.02.2022

VISHAL RAO(P), 19-02-2022 09.02.2022

RAJEEV SAGAR 19-02-2022 17.02.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/65
9/2022

CS 
(COMM)/66
0/2022

CS 
(COMM)/66
1/2022

ICICI BANK Vs SIMA 
CHAUDHRI

CS 
(COMM)/66
2/2022

ICICI BANK Vs 
SHABEEH ABBAS

CS 
(COMM)/66
3/2022

ICICI BANK Vs 
RANJEET KUMAR JHA

CS 
(COMM)/66
4/2022

ICICI BANK Vs VINOD 
KUMAR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

RAJEEV SAGAR 19-02-2022 08.02.2022

RAJEEV SAGAR 19-02-2022 02.02.2022

21-02-2022 02.02.2022

21-02-2022 13.01.2022

23.02.2022 10.12.2022

24.02.2022 01.02.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/66
5/2022

ICICI BANK Vs 
VIRENDER

CS 
(COMM)/66
6/2022

ICICI BANK Vs 
UNIVERSAL 
METALLICS PVT LTD

CS 
(COMM)/67
5/2022

CANARA BANK VS 
RAVI SHARMA

SUBIDH KUMAR 
SINGH

CS 
(COMM)/67
7/2022

PARAS 
INTERNATIONAL VS 
M/S DIPAK TRADERS

ANISH 
BHOLA(P),

CS 
(COMM)/69
1/2022

M/S MOHAN ELASTIC 
PVT LTD VS. SMT 
SUNITA GUPTA  AND 
OTHERS

VINEET 
KAUSHIK 
(ADVOCATE0

CS 
(COMM)/69
4/2022

RAKESH SETHI VS 
NANDINI IMPEX PVT 
LTD

YOGI AND 
SHARMA 
ASSOCIATES



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

24.02.2022 7.02.2022

GAURAV(P), 24.02.2022 17.02.2022

24.02.2022 31.01.2022

AMIT GUPTA(P), 02-03-2022 25-10-2022

02-03-2022 05-02-2022

02-03-2022 05-02-2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/69
3/2022

M/S R.S TEXTILES VS 
M/S H.K. TRADERS

PANKAJ ARYA 
AND 
ASSOCIATES

CS 
(COMM)/69
5/2022

M/S WONDER PAC V/S 
THE INDIA COSMETIC 
COMPANY

CS 
(COMM)/69
9/2022

JITENDER KUMAR 
AGARWAL VS M/S 
ALLIANZE GLOBAL 
PVT LTD

JAYADITYA 
GUPTA

CS 
(COMM)/75
7/2022

M/ S OMEGA 
APPLIANCES PRIVATE 
LIMITED Vs 
MAHAVEER 
ELECTRICALS

CS 
(COMM)/75
5/2022

ICICI BANK Vs RAHUL 
CHAUDHARY

MANISH 
KUMAR 
DEWAN(P),

CS 
(COMM)/74
9/2022

ICICI BANK Vs 
AVINASH KUMAR JHA

MANISH 
KUMAR 
DEWAN(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

02-03-2022 05-02-2022

02-03-2022 05-02-2022

02-03-2022 23-02-2022

02-03-2022 23-02-2022

02-03-2022 15-02-2022

02-03-2022 15-02-2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/74
3/2022

ICICI BANK Vs 
SHWETA KUMARI 
AND ANR

MANISH 
KUMAR 
DEWAN(P),

CS 
(COMM)/75
2/2022

ICICI BANK Vs 
SHRAWAN KUMAR

MANISH 
KUMAR 
DEWAN(P),

CS 
(COMM)/76
0/2022

M/S ICICI BANK LTD 
Vs JAGAT SINGH

CHETNA 
BHALLA(P),

CS 
(COMM)/75
8/2022

ICICI BANK LTD Vs 
JAGAT SINGH

CHETNA 
BHALLA(P),

CS 
(COMM)/78
3/2022

ICICI BANK LTD Vs 
AJAY PRASAD Dhruv Joshi(P),

CS 
(COMM)/78
5/2022

ICICI BANK LTD Vs 
NAVEEN KUMAR Dhruv Joshi(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

02-03-2022 22-02-2022

02-03-2022 22-02-2022

02-03-2022 15-02-2022

02-03-2022 15-02-2022

02-03-2022 15-02-2022
5 Central

C PRAKASH 01.02.2022 27.01.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/78
1/2022

ICICI BANK LIMITED 
Vs KAMAL

ALOK 
KUMAR(P),

CS 
(COMM)/78
2/2022

ICICI BANK LIMITED 
Vs APARAJIT 
AWASTHI

ALOK 
KUMAR(P),

CS 
(COMM)/78
6/2022

ICICI BANK LTD Vs 
BRIJESH KUMAR Dhruv Joshi(P),

CS 
(COMM)/79
0/2022

ICICI BANK LTD Vs 
RAJIV KUMAR SINGH Dhruv Joshi(P),

CS 
(COMM)/79
1/2022

ICICI BANK LTD Vs 
FIRDOS Dhruv Joshi(P),

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05 CS COMM – 

377/22
ICICI BANK LTD V/S 
VIKAS GUPTA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

01.02.2022 21.01.2022

PRASHANT KR 02.02.2022 ON LINE

C PRAKASH 02.02.2022 28.01.2022

MANISH DIWAN02.02.2022 22.01.2022

MANISH DIWAN02.02.2022 22.01.2022

MANISH DIWAN02.02.2022 22.01.2022

MANISH DIWAN01.02.2022 21.01.2022

02.02.2022 08.02.2022

PRASHANT KR 03.02.2022 28.01.2022

PRASHANT KR 03.02.2022 28.01.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

CS COMM – 
376/22

GOEL TRADER LINKS 
V/S RADHA KRISHAN 
INDUSTRIES

RAJESH 
BAWEJA

CS COMM – 
386/22

ICICI BANK LTD V/S 
KIRAN BAJAJ

CS COMM – 
387/22

ICICI BANK LTD V/S 
MUKESH KR SHARMA

CS COMM – 
388/22

ICICI BANK LTD V/S 
ASHWANI KR

CS COMM – 
389/22

ICICI BANK LTD V/S 
M/S LEENON 
AGRITECH P LTD

CS COMM – 
391/22

ICICI BANK LTD V/S 
VIJAY KR

CS COMM – 
393/22

ICICI BANK LTD V/S 
ASHOK KR 

CS COMM – 
395/22

M/S ALFA 
INSTRUMENTATION 
V/S M/S MULTITEX 
FILTERATION 
ENGINEERS

SANJAY 
MISHRA

CS COMM – 
396/22

ICICI BANK LTD V/S 
RAM KR

CS COMM – 
397/22

ICICI BANK LTD V/S 
AKHILESH TRIPATHI



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

03.02.2022 31.01.2022

MANISH DIWAN03.02.2022 29.01.2022

PRASHANT KR 03.02.2022 28.01.2022

03.02.2022 28.09.2021

03.02.2022 01.02.2022

EX – 87/22 MANOJ SETHE 03.02.2022 24.09.2021

C PRAKASH 05.02.2022 27.01.2022

PRASHANT KR 05.02.2022 28.01.2022

MANISH DIWAN05.02.2022 29.01.2022

05.02.2022 31.01.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

CS COMM – 
398/22

ICICI BANK LTD V/S 
RAVI PRAKASH

BABBAR & 
ASSOCIATES

CS COMM – 
399/22

ICICI BANK LTD V/S 
SANJAY SHARMA

CS COMM – 
400/22

ICICI BANK LTD V/S 
MAHESH CHAND

CS COMM – 
401/22

M/S GOLD MOHAR 
TEXTILES V/S M/S 
GYAN HOSIERY 
PRODUCTS

DEEPANSHU 
GARG

CS COMM – 
402/22

VOICEVALE LTD V/S R 
K ENTERPRISES

MANISH 
RAGHAV

RANI 
CONSTRUCTIONS P 
LTD V/S UNION OF 
INDIA

CS COMM – 
434/22

ICICI BANK LTD V/S 
RAJESH KR

CS COMM – 
435/22

ICICI BANK LTD V/S 
PARAMVEER YADAV

CS COMM – 
436/22

ICICI BANK LTD V/S 
ROHIT

CS COMM – 
437/22

ICICI BANK LTD V/S 
ROHAN KEWLANI

BABAR & 
ASSOCIATES



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

05.02.2022 19.01.2022

SHREYAS JAIN 05.02.2022 02.02.2022

VIKAS SHARMA 07.02.2022 08.12.2021

VIKAS SHARMA 07.02.2022 06.01.2022

07.02.2022 31.01.2022

C PRAKASH 07.02.2022 01.02.2022

C PRAKASH 07.02.2022 01.02.2022

C PRAKASH 07.02.2022 01.02.2022

C PRAKASH 07.02.2022 01.02.2022

C PRAKASH 07.02.2022 03.02.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

CS COMM – 
438/22

ICICI BANK LTD V/S 
AQUA ROYAL 
ENGINEERING

AKASHDEEP 
SINGH RODA

MISC – 
61/22

M/S SMC GLOBAL 
SECURITIES LTD V/S 
DAYA RAM HUF

OMP (I) 
COMM – 
44/22

M/S TATA CAPITAL 
FIN V/S  FISHABH 
TRADERS 

OMP (I) 
COMM – 
45/22

M/S TATA CAPITAL 
FIN V/S M/S SDG 
INFRASTRUCTURE P 
LTD

CS COMM – 
472/22

ICICI BANK LTD V/S 
ONIXX 
COMMUNICATION P 
LTD

BHAILENDRA 
BABBAR

CS COMM – 
473/22

ICICI BANK LTD V/S 
JAIPAL 

CS COMM – 
475/22

ICICI BANK LTD V/S 
HASAN JAFER

CS COMM – 
476/22

ICICI BANK LTD V/S 
HARSH PREET SINGH 
BHATIA

CS COMM – 
477/22

ICICI BANK LTD V/S 
TALWINDER SINGH 

CS COMM – 
478/22

ICICI BANK LTD V/S 
GOURI SHANKAR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

VIKAS SHARMA 08.02.2022 16.12.2021

EX-96/22 08.02.2022 ON LINE

08.02.2022 01.02.2022

VISHAL RAO 08.02.2022 03.02.2022

VISHAL RAO 08.02.2022 03.02.2022

VISHAL RAO 08.02.2022 03.02.2022

VISHAL RAO 08.02.2022 03.02.2022

VIKAS SHARMA 09.02.2022 16.11.2021

SUNIL KR 09.02.2022 16.09.2021

ANISH BHOLA 09.02.2022 31.01.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

OMP (I) 
COMM – 
47/22

TATA CAPITAL FIN V/S 
BATTAN 
CONSTRUCTION

CHOLAMANDALAM 
V/S IZHAN SHEIKH

RAVI SHARKAR 
GARG

CS COMM – 
488/22

SBI V/S PASHUPATI 
NATH GUPTA

GOPAL CHAND 
SHARMA

CS COMM – 
489/22

ICICI BANK LTD V/S 
AJAY SAHNI

CS COMM – 
490/22

ICICI BANK LTD V/S 
LAXMI

CS COMM – 
491/22

ICICI BANK LTD V/S  
BHUREY KHAM

CS COMM – 
492/22

ICICI BANK LTD V/S 
RAJU

OMP (I) 
COMM – 
53/22

TATA CAPITAL FIN V/S 
M/S EKTA STONE 
SRUSHER AND ORS

CS COMM – 
527/22

JASCH FOILS V/S 
MUFEES AHMAD

OMP (I) 
COMM – 
51/22

HDFC BANK LTD V/S 
NAVEEN PAL



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

ANISH BHOLA 09.02.2022 27.01.2022

EX – 105/22 GAGAN KR 09.02.2022 07.09.2021

EX 106/22 GAGAN KR 09.02.2022 07.09.2021

VIKAS SHARMA 10.02.2022 16.11.2021

VIKAS SHARMA 10.02.2022 16.11.2021

LAVIKA GUPTA 10.02.2022 17.12.2021

ANISH BHOLA 10.02.2022 31.01.2022

ANISH BHOLA 10.02.2022 31.01.2022

VISHAL RAO 10.02.2022 03.02.2022

10.02.2022 08.02.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

OMP (I) 
COMM – 
52/22

HDFC BANK LTD V/S 
CHANDAN KR JHA

SHOBHIT GUPTA V/S 
RAJIV BANSAL

SHOBHIT GUPTA V/S 
RAJIV BANSAL

OMP (I) 
COMM – 
59/22

TATA CAPITAL FIN V/S 
DEV INFRA AND ANR

OMP (I) 
COMM – 
60/22

TATA CAPITAL FIN V/S 
DEV INFRA AND ANR

OMP (I) 
COMM – 
61/22

M/S MITTAL FIN V/S 
VIJAY KR

OMP (I) 
COMM – 
62/22

HDFC BANK LTD V/S 
KESHAV MAHAJAN

OMP (I) 
COMM – 
63/22

HDFC BANK LTD V/S 
PINTU CHAUDHARY

CS COMM – 
544/22

ICICI BANK LTD V/S 
ASHOK JHA

CS COMM – 
545/22

ICICI BANK LTD V/S 
VASUDEV SHARMA

NAZIA 
PRAVEEN



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

10.02.2022 08.02.2022

EX – 107/22 10.02.2022 10.02.2021

11.02.2022 04.02.2022

EX – 112/22 11.02.2022 ON LINE

14.02.2022 03.02.2022

14.02.2022 ON LINE

ANKIT GUPTA 16.02.2022 10.02.2022

GAURAV KAJLA 16.02.2022 26.03.2021

VIKAS  CHOPRA 16.02.2022 21.10.2021

VISHAL RAO 17.02.2022 09.02.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

CS COMM – 
547/22

ICICI BANK LTD V/S 
VINIT KR

NAZIA 
PRAVEEN

M/S BHOWMIK EXP 
V/S M/S MALHOTRA 
INTEFRATORS

CS COMM – 
563/22

M/S G S FAB P LTD V/S 
M/S VANDANA SALES

SHUBHAM 
VISHWAKARMA

M/S KOTAK 
MAHINDRA PRIME 
V/S HARPREET SINGH 
TALWAR

CHIRAJ 
AHLUWALIA

CS COMM – 
569/22

ICICI BANK LTD V/S 
RAVI MANGA

CHETNA 
BHALLA

CS COMM – 
570/22

M/S FURNITEX V/S 
ZAKKIR HUSSAIN

VIR CHAND 
YADAV

CS COMM – 
605/22

M/S SATYA NARAYAN 
CHEMICAL V/S 
FRISCO FAB DYEING

MISC – 
90/22

ASKA EQUIPMENT V/S 
SRI SIDDI VINAYAKA

MISC – 
89/22

ICICI BANK LTD V/S 
MOHD KASIM

CS COMM – 
622/22

ICICI BANK LTD V/S 
SRINISONS WIRING 
SYSTEM



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

PRASHANT KR 17.02.2022 14.02.2022

KARAN SINHA 17.02.2022 ON LINE

KARAN SINHA 17.02.2022 ON LINE

KARAN SINHA 17.02.2022 ON LINE

KARAN SINHA 17.02.2022 14.02.2022

KARAN SINHA 17.02.2022 14.02.2022

KARAN SINHA 17.02.2022 ON LINE

ARSH BHALLA 18.02.2022 15.02.2022

VISHAL RAO 19.02.2022 09.02.2022

VISHAL RAO 19.02.2022 09.02.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

CS COMM – 
623/22

ICICI BANK LTD V/S 
AZAN AMIN

OMP (I) 
COMM – 
115/22

HDFC BANK LTD V/S 
RAJNIT KR SING 

OMP (I) 
COMM – 
116/22

HDFC BANK LTD V/S 
HINDU AUTOMAT

OMP (I) 
COMM – 
117/22

HDFC BANK LTD V/S 
RITESH MALIK

OMP (I) 
COMM – 
118/22

HDFC BANK LTD V/S 
SUNNY AHLAWAT

OMP (I) 
COMM – 
119/22

HDFC BANK LTD V/S 
SONU SINGH 

OMP (I) 
COMM – 
120/22

HDFC BANK LTD V/S 
FAHAD WALI MOHD

CS COMM – 
633/22

PUNJAB FOOTWEAR 
V/S BILAL FOOTEWAR

CS COMM – 
652/22

ICICI BANK LTD V/S 
SUMIT YADAV

CS COMM – 
653/22

ICICI BANK LTD V/S 
MOHD ANAS RAZA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

19.02.2022 02.02.2022

J C MANINDRA 19.02.2022 17.02.2022

ANISH BHOLA 22.02.2022 18.02.2022

LALIT SHARMA 23.02.2022 ON LINE

LALIT SHARMA 23.02.2022 ON LINE

24.02.2022 17.02.2022

ANISH BHOLA 24.02.2022 22.02.2022

MANISH DIWAN25.02.2022 05.02.2022

VIKAS SHARMA 25.02.2022 18.02.2022

25.02.2022 ON LINE

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

CS COMM – 
654/22

CANARA BANK V/S 
DINESH KR

SUBODH KR 
SINGH

CS COMM – 
655/22

SURESH KR 
AGGARWAL V/S PREM 
RAJ

OMP (I) 
COMM – 
146/22

HDFC  BANK LTD V/S 
SIDHESHWAR TIWARI

CS COMM – 
688/22

SHANKAR LAL & SONS 
V/S HERITAGE LIFE 
HIMANSHU

CS COMM – 
689/22

SHANKAR LAL & SONS 
V/S SHIV DENIM 
ENTERPRISES

CS COMM – 
696/22

ANISH GUPTA V/S 
SHAKTI ROLLERS 
SYSTEM

BANSAL AND 
BANSAL

OMP (I) 
COMM – 
152/22

HDFC BANK LTD V/S 
NEELAM OM 
PRAKASH

CS COMM – 
706/22

ICICI BANK LTD V/S 
PARVEEN KR VERMA

CS COMM – 
707/22

M/S M K SALES 
CORPORATION V/S 
ANIL JULKA

CS COMM – 
708/22

UCO BANK V/S 
RAJESH KR

VINAY KR  
MISHRA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

VIKAS SHARMA 26.02.2022 08.02.2022

VIKAS SHARMA 26.02.2022 08.02.2022

SBI V/S ANJU 26.02.2022 24.02.2022

SBI V/S KAPIL AJIT AMAR 26.02.2022 ON LINE

EX – 163/22 28.02.2022 04.09.2021

28.02.2022 23.02.2022

EX – 168/22 AJIT SINGH 02.03.2022 ON LINE

C PRAKASH 02.03.2022 24.02.2022

C PRAKASH 02.03.2022 24.02.2022

C PRAKASH 02.03.2022 24.02.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

OMP (I) 
COMM – 
153/22

TATA CAPITAL FIN V/S 
BATTAN 
CONSTRUCTION

OMP (I) 
COMM – 
154/22

TATA CAPITAL FIN V/S 
BATTAN 
CONSTRUCTION

CS COMM – 
724/22

SHALINI 
SHARMA

CS COMM – 
725/22

ROBOCARE 
FACILITIES V/S 
SAARANSH SWEETS 

ANIL KR 
DHUPAR

CS COMM – 
731/22

ICICI BANK LTD V/S 
RAGHUNATH

CHETNA 
BHALLA

ASKA EQUIPMENT V/S 
SRI SIDDI VINAYAKA

CS COMM – 
750/22

ICICI BANK LTD V/S 
M/S INDIA MEDICO 
INSTUMENTS

CS COMM – 
751/22

ICICI BANK LTD V/S 
ASHWANI KR

CS COMM – 
753/22

ICICI BANK LTD V/S 
JITENDER KR GUPTA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

DHRUV JOSHI 02.03.2022

DHRUV JOSHI 02.03.2022

PRASHANT KR 03.03.2022 ON LINE

PRASHANT KR 03.03.2022 ON LINE

03.03.2022 ON LINE

C PRAKASH 03.03.2022 24.02.2022

C PRAKASH 03.03.2022 26.02.2022

VIKAS SHARMA 03.03.2022 08.02.2022

03.03.2022 28.02.2022

03.03.2022 28.02.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

CS COMM – 
754/22

ICICI BANK LTD V/S 
MOHAN LAL

HARD COPY OF 
FILE 
RECEIVED 
AND COURT 
FEE NOT PAID

CS COMM – 
756/22

ICICI BANK LTD V/S 
RAYEES RAJA

HARD COPY OF 
FILE 
RECEIVED 
AND COURT 
FEE NOT PAID

MISC DJ – 
128/22

ICICI BANK LTD V/S 
BIPIN KR

MISC DJ – 
129/22

ICICI BANK LTD V/S A 
L KAIF FOODS

CS COMM – 
801/22

ASHA RAM & SONS 
V/S UBAID RASHID 
WANI

SACHIN KR 
JAIN

CS COMM – 
802/22

ICICI BANK LTD V/S 
PHARMEE BORA

CS COMM – 
803/22

ICICI BANK LTD V/S 
SUMESH DAWAR

OMP (I) 
COMM – 
161/22

TATA CAPITAL V/S 
SHAURYA 
ENTERPRISES

OMP (I) 
COMM – 
162/22

HDFC BANK LTD V/S 
PARVEEN KR

CHANCHAL KR 
JHA

OMP (I) 
COMM – 
163/22

HDFC BANK LTD V/S 
IQURAR HUSSAIN

CHANCHAL KR 
JHA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

03.03.2022 28.02.2022

04.03.2022 ON LINE

ANISH BHOLA 04.03.2022 18.02.2022

04.03.2022 ON LINE

04.03.2022 ON LINE

04.03.2022 ON LINE

MANISH DIWAN04.03.2022 ON LINE
6 Central

25/2022 K & k associates 03-02-2022

24/2022 K & k associates 03-02-2022

408/2022 03-02-2022 11-01-2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

OMP (I) 
COMM – 
164/22

HDFC BANK LTD V/S 
MAUYR SHARMA

CHANCHAL KR 
JHA

OMP (I 
COMM – 
177/22

AXIS BANK LTD V/S K 
C JAIN

ANIMESH 
KHANDELWAL

OMP (I) 
COMM – 
178/22

HDFC BANK LTD V/S 
BRIJ MOHAN

CS COMM – 
819/22

ICICI BANK LTD V/S 
SANJAY  

CHETNA 
BHALLA

CS COMM – 
820/22

ICICI BANK LTD V/S 
SANJA CHAUHAN

CHETNA 
BHALLA

CS COMM – 
821/22

CANARA BANK V/S 
ARVINDER KAUR 
ANAND

MOHIT 
BHARDWAJ

CS COMM – 
822/22

ICICI BANK LTD V/S 
PRADEEP KR TYAGI

SH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

ashima infrastructur vs 
ndmc

ashima infrastructur vs 
ndmc

central bank of india sunil kumar 



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

470/2022 05-02-2022 31-01-2022

469/2022 05-02-2022 31-01-2021

468/2022 05-02-2022 31-01-2020

467/2022 05-02-2022 31-01-2019

466/2022 05-02-2022 21-01-2022

465/2022 05-02-2022 21-01-2022

461/2022 05-02-2022 21-01-2022

460/2022 05-02-2022 21-01-2022

462/2022 05-02-2022 21-01-2022

463/2022 05-02-2022 21-01-2022

SH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

icici bank vs mahaveera 
confectionery

Babbar & 
associates

icici bank vs neha 
chaudhary

Babbar & 
associates

icici bank vs m s print
Babbar & 
associates

icic bank vs ms r8 space 
design pvt ltd & anr

Babbar & 
associates

icici bank vs prattek 
mishra kumar law firm

icici bank vs shiv niwas kumar law firm

icic bank vs pramond 
kumar kaushik kumar law firm

icici bank vs shubham 
chaturvedi kumar law firm

icici bank vs sardar 
singh kumar law firm

icici bank vs rakesh 
sharma kumar law firm



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

464/2022 05-02-2022 21-01-2022

459/2022 05-02-2022 22-01-2022

481/2022 07-02-2022 31-01-2022

482/2022 07-02-2022 21-01-2022

95/2022 07-02-2022

48/2022 08-02-2022

528/2022 10-02-2022 04-02-2022

529/2022 10-02-2022 04-02-2022

530/2022 10-02-2022 04-02-2022

531/2022 10-02-2022 04-02-2022

SH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

icici bankvs istikhar 
malik kumar law firm

Gurdev singh & anr vs 
pawandeep hotels and 
infrastructure pvt ltd dhruv pande

icici bank vs ms fan pack 
india

Babbar & 
associates

amit kumar sethi vs m/s 
jkcoil coating

shivom garg & 
asociates

INTECH CAPITAL 
LIMTED VS ASHU 
COLLECTION

MALLIKA 
AHLUWALIA

nature green tools vs 
north delhi municipal 
corporation

icici bank vs prem nath 
dua vikas chopra 

icici bank vs jaiveer 
singh vikas chopra 

icici bank vs asif khan vikas chopra 

icici bank vs khurshid vikas chopra 



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

532/2022 10-02-2022 04-02-2022

533/2022 10-02-2022 04-02-2022

534/2022 10-02-2022 04-02-2022

535/2022 10-02-2022 04-02-2022

536/2022 10-02-2022 04-02-2022

538/2022 10-02-2022 04-02-2022

110/2022 10-02-2022

66/2022 10-02-2022

557/2022 10-02-20222 21-01-2022

556/2022 10-02-2022 21-01-2022

SH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

icici bank vs rahul singh vikas chopra 

icici bank vs ashok 
kumar vikas chopra 

icic bank vs shivam 
kumar vikas chopra 

icici bank vs jaspal singh vikas chopra 

icici bank vs ashish 
kumar vikas chopra 

icici bank vs kekram 
khan vikas chopra 

bajaj finance vs rajat 
manga & ors albus law firm

mittal finsec pvt. Ltd vs 
rajbir singh lavika gupta

ICICI BANK VS FIROJ 
KHAN

THE LAW FIRM 
C PARKASH

ICICI BANK VS FAISAL 
AHMED KHANKASHI

THE LAW FIRM 
C PARKASH



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

583/2022 14-02-2022 28-01-2022

599/2022 15-02-2022 27-01-2022

598/2022 15-02-2022 01-02-2022

597/2022 15-02-2022 03-02-2022

77/2022 15-02-2022

76/2022 15-02-2022

592/2022 15-02-2022 05-01-2022

588/2022 14-02-2022 21-01-2022

582/2022 14-02-2022 08-02-2022

590/2022 14-02-2022 21-01-2022

SH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

icici bank vs ritu deepak kaushik 

icici bank vs devender 
singh c. parkeas, 

icici bank vs p.gopal 
krishan c. parkeas, 

icici bank vs mohhd. 
Haroon c. parkeas, 

hdfc bank vs rahul 
pandey anish bhola

hdfc bank vs vikas 
kumar singh anish bhola

sir ganga ram hospital vs 
mr. Afroj khan

shri subhash 
kumar 

icici bank vs amar nath deepak kaushik 

furnitex vs mohammed 
cap mart & others vir chand yadav

icici bank vs gagan 
kataria deepak kaushik 



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

589/2022 14-02-2022 21-01-2022

587/2022 14-02-2022 21-01-2022

586/2022 14-02-2022 21-01-2022

583/2022 14-02-2022 21-01-2022

604/2022 VINAYAK AMRA 16-02-2022 01-02-2022

608/2022 16-02-2022 23-12-2021

609/2022 16-02-2022 14-01-2022

610/2022 16-02-2022 29-01-2022

611/2022 16-02-2022 29-01-2022

637/2022 18-02-2022 09-02-20222

SH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

icici bank vs vikas deepak kaushik 

icici bank vs amar nath deepak kaushik 

icici bankvs ravi yadav deepak kaushik 

icici bank vs ritu deepak kaushik 

SURESH & SONS VS 
JAI AMBEY BRY 
FRUITS

enness travels vs 
provestment serivces s.k. tewari

icici bank vs jyoti 
chaudhary manish dewan

icici bank vs prashant 
gupta manish dewan

icici bank vs roopak 
peelwan manish dewan

ICICI BANK VS 
KRISHNA MOHAN

CHOPRA & 
COMPANY



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

132/2022 18-02-2022

651/2022 19-02-2022 03-02-2022

650/2022 19-02-2022 03-02-2022

649/2022 19-02-2022 03-02-2022

648/2022 19-02-2022 03-02-2022

647/2022 19-02-2022 10-02-2022

699/2022 21-02-2022 14-12-2021

670/2022 21-02-2022 21-01-2022

138/2022 ANISH BHOLA 21-02-2022

139/20222 ANISH BHOLA 21-02-2022

SH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

HDFC BANK VS 
LALITA GUPTA

PLPJ & 
PARTNERS 

ICICI BANK VS 
PRESIDIUM 
EDUCATIONAL 
INSTIUTATION Chetna bhalla

ICICI BANK VS 
DHIVAM GANGWAAR Chetna bhalla

ICICI BANK VS 
BALSAM PUBLISINGH 
HOUSE Chetna bhalla

ICICI BANK VS 
KAVINDRA Chetna bhalla

ICICI BANK VS 
GYANDNDR

DEPAK 
KAUSHIK

SANJA KUMAR KATRA 
VS RAJAN ELWADHI 
HUF

SATYA 
PRAKASH

BB COMMERCIAL 
LIMTED VS HARISH 
ANIL BISSA

 KRSHNA 
KUMAR SINGH

DCB BANK VS MANOJ 
KUMAR & ANR

DCB BANK VS 
SANDEEP VIG & ORS



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

140/2022 ANISH BHOLA 21-02-2022

141/20222 ANISH BHOLA 21-02-2022

142/2022 ANISH BHOLA 21-02-2022

673/2022 21-02-2022 21-01-2022

674/2022 21-02-2022 21-01-2022

767/2022 21-02-2022 13-01-2022

150/2022 23-02-2022

692/2022 23-02-2022 21-02-2022

710/2022 25-02-2022 16-02-2022
7 West

SH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

DCB BANK VS 
FARMOOD KHAN & 
ORS

DCB BANK VS MOHD 
NASIM 

DCB BANK VS LOKESH 

MAYANK 
ENTERPRISES VS 
VIJAY 
CONSTRUCTION

HARMESH 
KUMAR & 
ASSOCIATES

MAYANK 
ENTERPRISES VS 
LALIRA BUILDCOM

HARMESH 
KUMAR & 
ASSOCIATES

okara roadways vs 
saidurga traders geeta vohra

dcb bank vs joginder 
dutt anish bhola

swatch ag vs ashok 
kumar rakesh kumar

balaji packers vs nancy 
enterpises rajat gupta

SH. DINESH BHATT 
, DJ (COMMERCIAL 
COURT)-01



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

8 West 04.01.2022 01.02.2022

07.01.2022 01.02.2022

04.01.2022 01.02.2022

07.01.2022 01.02.2022

07.01.2022 01.02.2022

06.12.2021 01.02.2022

SHWETA GARG 15.01.2022 06.02.2022

VINAY PANDEY 02.02.2022 06.02.2022

SH. GURDEEP 
SINGH, LD. 
DISTRICT JUDGE 
(COMM)-02, 
WEST,THC, DELHI

CS/COMM/
25/2022

M/S AQUALITE 
INDUSTRIES PVT LTD 
VS M/S VENCIA 
TRADING

ASHISHEK 
GUPTA

CS/COM/40
/2022

M/S AQUALITE 
INDUSTRIES PVT LTD 
VS KHOLSA 
FOOTWEAR

ASHISHEK 
GUPTA

CS/COMM/
26/2022

M/S AQUALITE 
INDUSTRIES PVT LTD 
VS M/S B.B. 
ENTERPRISES

ASHISHEK 
GUPTA

CS/COMM/
42/2022

M/S AQUALITE 
INDUSTRIES PVT LTD 
VS M/S IKON 
AGENCIES

ASHISHEK 
GUPTA

CS/COMM/
41/2022

M/S AQUALITE 
INDUSTRIES PVT LTD 
VS VENUS GLOBAL 
EXPORT CO

ASHISHEK 
GUPTA

CS/COMM6
21/2021

MANMOHAN GOPAL 
VS AMITABH 
SRIVASTAVA

HARGOVIND 
JHA

CS/COMM/5
0/2022

DEEPAK SINGH VS 
DAXTEN FOOTWEAR

CS/COMM/
85/2022

SHELLZ OVERSEAS 
PVT LTD VS SUDAMA 
AGRAWAL



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

8 West

26.07.2021 06.02.2022

03.01.2022 06.02.2022

06.01.2021 06.02.2022

06.01.2022 06.02.2022

SS SODHI 07.12.2021 07.02.2022

MANOJ JHA 1.092021 07.02.2022

24.12.2021 10.02.2022

SS NAYAK 01.09.2021 10.02.2022

SH. GURDEEP 
SINGH, LD. 
DISTRICT JUDGE 
(COMM)-02, 
WEST,THC, DELHI

CS/COMM/
312/2021

KRAYCAL 
STATIONERY PVT LTD 
VS DART INDUSTRIES

NAVEEN KR 
JHA

CS/COMM/
08/2022

M/S POLYBLENDS 
INDIA PVT LTD VS M/S 
DHORYA POLYMERS

SUDHIR KR 
SHUKIJA

CS/COMM/1
5/2021

M/S SIDHA 
PROMOTERS PVT LTD 
VS M/S AUTOLITE 
INDIA LTD

SUDHIR KR 
SHUKIJA

CS/COMM/1
3/2021

M/S SIDHA 
PROMOTERS PVT LTD 
VS M/S AUTOLITE 
INDIA LTD

SUDHIR KR 
SHUKIJA

CS/COMM/
625/2021

KAPIL ARORA VS 
RAHUL ASHOK 
VAIDYA

CS/COMM/   
 /2021

SHREE KRISHAN 
PHARMACEUTICALS 
VS AVAN 
PHARMACEUTICALS

CS/COMM/7
01/2021

KAMAL KISHORE 
GOEL VS SHALINI 
WADHWA

GUNJAN 
KATHPAIA

CS/COMM3
67/2021

M/S ABHILASHA 
IMPEX PVT LTD VS 
RECOM TECHNOLOGY 
PVT LTD



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

8 West

12.01.2021 11.02.2022

07.12.2021 11.02.2022

PRINKA GHOSH 03.01.2022

11.02.2022

27.10.2021

11.02.2022

24.12.2021 12.02.2022

JATINE MANN 22.10.2021 12.02.2022

MANOJ KUMAR 21.01.2022 12.02.2022

MANOJ KUMAR 21.01.2022 12.02.2022

SH. GURDEEP 
SINGH, LD. 
DISTRICT JUDGE 
(COMM)-02, 
WEST,THC, DELHI

CS/COMM/
28/2021

LOYAL SCAFFOLDING 
PVT LTD VS VIKRAM 
ENTERPRISES

SURESH 
BHARTI

CS/COMM/
626/2021

OM LOGISTICS LTD VS 
SRAJKON ORGANICS 
PVT LTD

ARUN 
AGGARWAL

CS/COMM/1
4/2022

M/S DSV COLOAD AND 
CLEARANCE PVT LTD 
VS M/S SPACEDGE 
EXPRESS SOLUTIONS 
PVT LTD

CS/COMM/5
08/2021

M/S PRIME POLYRUBS 
PVT LTD VS SPARSH 
MARETING 
HYDERABAD

VISHESH 
WADHWA

CS/COMM6
99/2021

MERINO INDUSTRIES 
LTD VS UNIQUE 
REALITY PVT LTD

SANJEEV 
KUMAR

CS/COMM/
496/2021

M/S SHREE GRANITES 
VS M/S G.S. MARBLES

MISC DJ 
29/2022

RAJBIR SINGH VS 
SHREERAM 
TRANSPORT FIN CO 
LTD

MISC DJ 
30/2022

BANI SINGH VS 
SHREERAM 
TRANSPORT FIN CO 
LTD



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

8 West

VIKAS SHARMA 05.01.2022 15.02.2022

27.01.2022 16.02.2022

15.12.2020 16.02.2022

DHIRAJ GUPTA 08.04.2021 17.02.2022

RAVI KUMAR 04.11.2020 19.02.2022

IQVAL SINGH 23.12.2021 20.02.2022

VISHAL GARG 15.01.2022 21.02.2022

24.12.2021 24.02.2022

SH. GURDEEP 
SINGH, LD. 
DISTRICT JUDGE 
(COMM)-02, 
WEST,THC, DELHI

CS/COMM/
32/2022

SAURABH AGGARWAL 
VS NAVAYUG 
ENGINEERING CO 
LTD

CS/COMM/7
5/2022

SUPPLE TEK 
INDUSTRIES PVT LTD 
VS B.NATH SINGH 
KARAN SINGH

SHARVAN KR 
BANSAL

CS/COMM/
396/2020

M/S BAJAJ RESARCES 
LTD VS MR. SATISH

GAUTAM 
BHASIN

CS/COMM/
258/2021

M/S JYOTI TIMBERS 
VS AMROSE 
SINGAPORE PTE

CS/COMM/
299/2020

UNION BANK OF 
INDIA VS SAMJEER 
KUMAR BHEL

CS/COMM/
690/2021

SH. RAM SUNDER VS 
SH. MRINAL 
MANCHANDA

CS/COMM/
65/2022

M/S RAI INNOTECH 
POLYMARS PVT LTD 
VS M/S CLIMAX 
OVERSEAS PVT LTD

CS/COMM/
698/2021

RAJESH KUMAR JAIN 
VS TARM PRAKASH 
YADAV

AMARDEEP 
MAINI



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

8 West

07.10.2021 24.02.2022

19.12.2020 24.02.2022

01.12.2019 24.02.2022

9 NEW DELHI

NEHA  KAPOOR 05.02.2022

28.01.2022

HEMANT GOEL 07.02.2022

25.01.2022

AMIT SETHI 07.02.2022

31.01.2022

SH. GURDEEP 
SINGH, LD. 
DISTRICT JUDGE 
(COMM)-02, 
WEST,THC, DELHI

CS/COMM/
471/2021

BENGO STILES VS 
AARVA MARKETING

SATISH KR 
SANSI

CS/COMM/
417/2020

ALUTECH 
INDUSTRIES VS AL 
PANEL PVT LTD

MUKESH 
KUMAR

CO/COMM/
45/2019

ALUTECH 
INDUSTRIES VS 
ABEESH KLOTH

MUKESH 
KUMAR

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS 
(COMM.)/13
5/2022

URBAN SHORE 
WHOLESALE INDIA 
PVT. LTD. Vs METRO 
BRANDS LIMITED

CS 
(COMM.)/13
9/2022

TARUN KUMAR Vs 
EATBUD FOOD 
PRIVATE LIMITED

CS 
(COMM.)/14
0/2022

M/S ATMA RAM 
PROPERTIES PVT. 
LTD. THROUGH ITS 
AUTHORISED 
SIGNATORY MR. 
SURESH KUMAR Vs 
M/S MOHAN 
TEXTILES THROUGH 
ITS PARTNER SH. 
ASHOK GUPTA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

9 NEW DELHI

07.02.2022

29.01.2022

SAMYAK JAIN 08.02.2022

25.11.2022

MOHD. UNAIS 08.02.2022

25.11.2022

10.02.2022

08.2.2022

10.02.2022

08.02.2022

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS 
(COMM.)/14
1/2022

SUDHIR KUMAR 
GUPTA Vs LEGAL 
ENTITY

SANDEEP 
SINGH

CS 
(COMM.)/14
2/2022

MANOJ BHATT Vs 
SHREE NANDAN 
COURIER LTD

CS 
(COMM.)/14
3/2022

M/S VOICE, VISION Vs 
DOORDARSHAN 
DIRECTORATE

CS 
(COMM.)/15
2/2022

B. L. AGRO 
INDUSTRIES LIMITED 
Vs NESTLE INDIA 
LIMITED

RAJESH 
SHARMA

CS 
(COMM.)/15
3/2022

B. L. AGRO 
INDUSTRIES LIMITED 
Vs NOURISH HEALTH 
BAR LLP

RAJESH 
SHARMA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

9 NEW DELHI

ANUPAM SINGH 14.02.2022

21.12.2020

ANUPAM SINGH 14.02.2022

23.12.2021

ANUPAM SINGH 17.02.2022

23.12.2021

ANUPAM SINGH 17.02.2022

23.12.2021

ANUPAM SINGH 17.02.2022

23.12.2021

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS 
(COMM.)/15
9/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT. LTD. Vs 
BHAGWATI PRASAD

CS 
(COMM.)/16
0/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT. LTD. Vs 
AAJAD

CS 
(COMM.)/17
9/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT. LTD. Vs 
ARVIND

CS 
(COMM.)/18
0/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT. LTD. Vs 
TULSI DEVI TIWARI

CS 
(COMM.)/18
1/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT. LTD. Vs 
SUNEEL KUMAR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

9 NEW DELHI

ANUPAM SINGH 17.02.2022

09.06.2021

ANUPAM SINGH 17.02.2022

23.12.2021

ANUPAM SINGH 17.02.2022

23.12.2021

ANUPAM SINGH 17.02.2022

23.12.2022

ANUPAM SINGH 17.02.2022

23.12.2022

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS 
(COMM.)/18
2/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT. LTD. Vs 
ABDUL KARIM

CS 
(COMM.)/18
3/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT. LTD. Vs 
PREM SINGH

CS 
(COMM.)/18
4/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT. LTD. Vs 
SARJEET SINGH

CS 
(COMM.)/18
5/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT. LTD. Vs 
VIRENDRA YADAV

CS 
(COMM.)/18
6/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT. LTD. Vs 
DHARAMDEO



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

9 NEW DELHI

ANUPAM SINGH 18.02.2022

23.12.2022

ANUPAM SINGH 18.02.2022

23.12.2022

ANUPAM SINGH 18.02.2022

23.12.2022

ANUPAM SINGH 18.02.2022

21.12.2020

ANUPAM SINGH 18.02.2022

23.12.2022

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS 
(COMM.)/20
2/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT. LTD. Vs 
MONU

CS 
(COMM.)/20
3/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT. LTD. Vs  
CHHITARANJAN 
DADHICH

CS 
(COMM.)/20
4/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT. LTD. Vs 
BEERESH

CS 
(COMM.)/20
5/2022

DE LAGLANDEN 
FINANCIAL SERVICES 
INDIA PVT. LTD. Vs 
AVADESH KUMAR 
VERMA

CS 
(COMM.)/20
7/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT. LTD. Vs  
KAUSHAYALYA DEVI



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

9 NEW DELHI

ANUPAM SINGH 18.02.2022

23.12.2022

PRAMOD JALAN 18.02.2022

12.11.2021

PANKAJ GUPTA 18.02.2022 07.02.2022

ANUPAM SINGH 19.02.2022 23.12.2021

ANUPAM SINGH 19.02.2022 19.12.2021

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS 
(COMM.)/20
9/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT. LTD. Vs 
JAHID

CS 
(COMM.)/21
1/2022

KARANDEEP SINGH 
CHADHA Vs THE 
EMBASSY 
RESTAURANT

CS 
(COMM.)/21
3/2022

R.K. GLOBAL SHARES 
AND SECURITES 
LTD.THROUGH 
AUTHORIZED 
REPRESENTATIVE..SH
. KHAMESH KUMAR Vs 
AMIT MICHAEL 
PUSHPINDER BEDI

CS 
(COMM.)/22
0/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT. LTD. Vs 
RAJWANT SINGH

CS 
(COMM.)/21
9/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT. LTD. Vs 
PUSHKAR NATH 
SINGH



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

9 NEW DELHI

ANUPAM SNGH 19.02.20211 24.12.2021

23.02.2022 28.01.2022
10 NEW DELHI

02.02.2022 06.01.2022

02.02.2022 13.01.2022

03.02.2022 31.01.2022

04.02.2022 25.01.2022

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS 
(COMM.)/21
8/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT. LTD. Vs 
MAHBOOB

CS 
(COMM.)/23
8/2022

PARSVNATH 
DEVELOPERS 
LIMITED Vs MINISO 
LIFESTYLE PVT. LTD.

KESHAV SINGH 
SAINI

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS (COMM.) 
NO. 130/22

PUNJAB NATIONAL 
BANK VS. MS. RUBY 
VERMA & ANR.

B N LEGALS, 
ADV.

CS (COMM.) 
NO. 129/22

QUALITY ENVIRO 
ENGINEERS PVT LTD. 
VS. DHANBAD 
MUNICIPAL 
CORPORATION 
DHANBAD

SH. ASHISH 
SHARMA

CS (COMM.) 
NO. 134/22

. U V ASSET 
RECONSTRUCTION 
COMPANY LTD.  VS.  
UNIFIED VISION 
CAPITAL LTD.

K G BANSAL & 
CO.

OMP (I) 
(COMM.) 
NO. 28/22

MR. MANISH VERMA 
VS. AMAZON INDIA 
PVT LTD.

SH. SHAILEN 
BHATIA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI

05.02.2022 31.01.2022

05.02.2022 01.02.2022

07.02.2022 28.01.2022

07.02.2022 28.01.2022

07.02.2022 02.02.2022

11.02.2022 04.02.2022

14.02.2022 24.01.2022

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS (COMM.) 
NO. 136/22

COMPLETE 
DEWATERING 
SYSTEMS PVT LTD. VS. 
NAVYUGA 
ENGINEERING 
COMPANY LTD.

M. TAYAB 
KHAN

OMP 
(COMM.) 
NO. 26/22

AMPLIFON INDIA PVT 
LTD. VS. PRIMUS 
HEALTHCARE PVT 
LTD.

SH. 
VIVEKANAND

CS (COMM.) 
NO. 145/22

CANARA BANK VS. 
RAKESH KUMAR 
GOYAL

SH. MANOJ 
KUMAR 
ARORA

CS (COMM.) 
NO. 146/22

CANARA BANK VS. 
PINKI BANSAL

SH. MANOJ 
KUMAR 
ARORA

CS (COMM.) 
NO. 144/22

THE SUPREME 
INDUSTRIES LTD. VS. 
ALOK KUMAR 
AGARWAL

SH. SHRIHAR 
TRIPATHI

CS (COMM.) 
NO. 157/22

.  ARDEE MALL 
MAINTENANCE 
SERVICES PVT. LTD. 
VS. PURSHOTTAM 
SARUP AGGARWAL 
HUF

SH. 
BIMLENDU 
SHEKHAR

OMP (I) 
(COMM.) 
NO. 31/22

SHREE RATHNAM 
RESTAURANTS PVT 
LTD. VS. VRINDAVAN 
FOODS

SH. AMAN 
VASHISHTH



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI

14.02.2022 08.02.2022

14.02.2022 23.12.2021

14.02.2022 23.12.2021

15.02.2022 09.02.2022

15.02.2022 09.02.2022

DLL VS. RAJIV 17.02.2022 23.12.2021

17.02.2022 23.12.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS (COMM.) 
NO. 170/22

BANK OF INDIA VS. 
DHANJI KASHINATH 
SHARMA

SH. VIPIN 
JAIN

CS (COMM.) 
NO. 168/22

DLL FIN. SERVICES 
INDIA PVT LTD. VS. 
GANI KHAN & ANR.

SH. ANUP 
SINGH

CS (COMM.) 
NO. 169/22

DLL FIN. SERVICES 
INDIA PVT LTD. VS. 
PANKAJ KUMAR & 
ANR.

SH. ANUP 
SINGH

CS (COMM.) 
NO. 171/22

WASHMATIC INDIA 
LTD. VS. QTRONIC 
EQUIPMENTS INDIA 
PVT LTD.

SH. DINESH 
KUMAR 
SABHARWAL

CS (COMM.) 
NO. 172/22

SOBIT METALS PVT. 
LTD. VS. VALLABH 
STEELS LTD.

SH. PRANAV 
JAIN

CS (COMM.) 
NO. 194/22

SH. ANUPAM 
SINGH

CS (COMM.) 
NO. 191/22

DLL VS. BRIJENDERA 
GURJAR

SH. ANUPAM 
SINGH



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI

17.02.2022 06.10.2021

17.02.2022 23.12.2021

17.02.2022 23.12.2021

17.02.2022 23.12.2021

DLL VS. MUKESH 17.02.2022 23.12.2021

18.02.2022 23.12.2021

18.02.2022 23.12.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS (COMM.) 
NO. 195/22

DLL VS. CHANDAN 
SINGH

SH. ANUPAM 
SINGH

CS (COMM.) 
NO. 193/22

.  DLL VS. RAMPHOOL 
CHAUDHARY

SH. ANUPAM 
SINGH

CS (COMM.) 
NO. 192/22

DLL VS. SAROJ 
PRASAD GUPTA

SH. ANUPAM 
SINGH

CS (COMM.) 
NO. 189/22

DLL VS. 
SANVALAKISHOR

SH. ANUPAM 
SINGH

CS (COMM.) 
NO. 190/22

SH. ANUPAM 
SINGH

CS (COMM.) 
NO. 199/22

DLL VS. ASHOK 
KUMAR TYAGI

SH. ANUPAM 
SINGH

CS (COMM.) 
NO. 196/22

DLL VS. TUNNU 
KUMAR

SH. ANUPAM 
SINGH



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI

18.02.2022 23.12.2021

DLL VS. ANURANJAN 18.02.2022 23.12.2021

DLL VS. ANOJ SINGH 18.02.2022 23.12.2021

.  DLL VS. KASAM 18.02.2022 22.12.2020

DLL VS. OMVIR 19.02.2022 19.12.2020

19.02.2022 23.12.2021

DLL VS. DINESH 19.02.2022 14.12.2020

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS (COMM.) 
NO. 197/22

DLL VS. SANTOSH 
YADAV

SH. ANUPAM 
SINGH

CS (COMM.) 
NO. 201/22

SH. ANUPAM 
SINGH

CS (COMM.) 
NO. 200/22

SH. ANUPAM 
SINGH

CS (COMM.) 
NO. 198/22

SH. ANUPAM 
SINGH

CS (COMM.) 
NO. 221/22

SH. ANUPAM 
SINGH

CS (COMM.) 
NO. 222/22

DLL VS. JITENDER 
KUMAR VERMA

SH. ANUPAM 
SINGH

CS (COMM.) 
NO. 223/22

SH. ANUPAM 
SINGH



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI

21.02.2022 11.02.2022

21.02.2022 02.02.2022

26.02.2022 28.12.2021

MS. MERCY 26.02.2022 03.02.2022

MS. MERCY 26.02.2022 03.02.2022

28.02.2022 18.12.2021
11 NEW DELHI

01-02-2022 21-12-2021

02-02-2022 28-01-2022

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS (COMM.) 
NO. 231/22

DESIGN A VS. INDIAN 
RAILWAY WELFARE 
ORGANISATION

SH. MAYANK 
GOEL

CS (COMM.) 
NO. 230/22

SHOBHAKANT 
PRASAD VS. NKG 
INFRASTRUCTURE 
LTD.

SH. RAJEEV 
SHRIVASTAW
A

OMP 
(COMM.) 
NO. 30/22

MAHESH RAGHAV VS. 
KOTAK MAHINDRA 
PRIME LTD.

SH. PRAVEEN 
KUMAR

CS (COMM.) 
NO. 245/22

PUNJAB NATIONAL 
BANK VS. RAM NATH 
SINGH

CS (COMM.) 
NO. 244/22

PUNJAB NATIONAL 
BANK VS. SUNITA 
NAYAR

CS (COMM.) 
NO. 246/22

PRAMENDRA KUMAR 
KHOKHER VS. HDFC 
ERGO GENERAL 
INSURANCE CO. LTD.

SH. UMESH 
YADAV

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/12
8/2022

K L STEELS PVT LTD 
Vs TEJASWI STEEL 
ROLLING MILLS

LOKESHWAR 
SHARMA(P),

CS 
(COMM)/131
/2022

SANDEEP GARG Vs 
PARDEEP KUMAR

Kuldeep Kumar 
Singh(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

11 NEW DELHI

03-02-2022 27-01-2022

03-02-2022 28-01-2022

07-02-2022 28-01-2022

07-02-2022 28-01-2022

09-02-2022 07-02-2022

09-02-2022 02-02-2022

09-02-2022 07-02-2022

14-02-2022 08-02-2022

14-02-2022 23-12-2021

14-02-2022 23-12-2021

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/13
3/2022

VC JAIN Vs 
DENTEDGE 
HEATHCARE PVT LTD

GAURAV 
JAIN(P),

OMP 
(COMM)/25
/2022

SACHIN KUMAR 
YADAV Vs RITES 
LIMITED

HANSRAJ 
SINGH(P),

CS 
(COMM)/13
7/2022

CANARA BANK Vs 
SHRI ROBIN 
GALHOTRA

MANOJ KUMAR 
ARORA(P),

CS 
(COMM)/13
8/2022

CANARA BANK Vs 
SANDEEP KUMAR

MANOJ KUMAR 
ARORA(P),

OMP 
(COMM)/27
/2022

PRABHAKAR SHETTY 
Vs PNB HOUSING 
FINANCE LTD

Amit Singh(P),

CS 
(COMM)/15
0/2022

HT MEDIA LTD Vs 
MODE ADVERTISING 
AND MARKETING PVT 
LTD

PUNEET 
BAJAJ(P),

CS 
(COMM)/14
9/2022

VAYAM 
TECHNOLOGIES LTD 
Vs INDIAN CITY 
PROPERTIES LTD

AJAY KUMAR 
CHOPRA(P),

CS 
(COMM)/16
7/2022

BANK OF INDIA Vs 
RAM KISHORE JHA

NAMAN 
ISSRANI(P),

CS 
(COMM)/16
5/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
SANTOSH KUMAR

ANUPAM 
SINGH(P),

CS 
(COMM)/16
4/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
NIRBHAY KUMAR 
SINGH

ANUPAM 
SINGH(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

11 NEW DELHI

14-02-2022 23-12-2021

14-02-2022 23-12-2021

14-02-2022 23-12-2021

14-02-2022 23-12-2021

16-02-2022 02-02-2022

16-02-2022 02-02-2022

17-02-2022 08-02-2022

18-02-2022 08-02-2022

18-02-2022 23-12-2021

18-02-2022 23-12-2021

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/16
6/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs MR 
JAGDISH

ANUPAM 
SINGH(P),

CS 
(COMM)/16
2/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs MR 
NIRANJAN SINGH

ANUPAM 
SINGH(P),

CS 
(COMM)/16
3/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs MR 
RAMBABU

ANUPAM 
SINGH(P),

CS 
(COMM)/161
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs MR 
SAMASU

ANUPAM 
SINGH(P),

CS 
(COMM)/177
/2022

HT MEDIA LTD Vs 
SURAJ MUKHI 
SHARMA

PUNEET 
BAJAJ(P),

CS 
(COMM)/17
8/2022

HT MEDIA LTD Vs 
NARESH KUMAR 
GARG

PUNEET 
BAJAJ(P),

CS 
(COMM)/18
8/2022

M/S AKSAI CREATION 
Vs HYATT REGENCY 
DELHI

Praveen 
Pandey(P),

ARB A 
(COMM)/4/
2022

J H TRANSPORT Vs 
MAHINDRA AND 
MAHINDRA 
FINANCIAL SERVICES 
LTD

Ravi Bharuka(P),

CS 
(COMM)/21
5/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
VIKAS KUMAR AND 
ANR

ANUPAM 
SINGH(P),

CS 
(COMM)/21
7/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
VISHNU AND ANR

ANUPAM 
SINGH(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

11 NEW DELHI

18-02-2022 23-12-2021

18-02-2022 23-12-2021

18-02-2022 23-12-2021

18-02-2022 23-12-2021

18-02-2022 23-12-2021

18-02-2022 23-12-2021

19-02-2022 23-12-2021

19-02-2022 22-12-2021

19-02-2022 23-12-2021

19-02-2022 23-12-2021

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/21
2/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
MAHENDRA SINGH 
AND ANR

ANUPAM 
SINGH(P),

CS 
(COMM)/21
0/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
HANSARAJ AND ANR

ANUPAM 
SINGH(P),

CS 
(COMM)/20
8/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
FARUK AND ANR

ANUPAM 
SINGH(P),

CS 
(COMM)/20
6/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
DEVENDRA AND ANR

ANUPAM 
SINGH(P),

CS 
(COMM)/21
6/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
RONAK GOYAL AND 
ANR

ANUPAM 
SINGH(P),

CS 
(COMM)/21
4/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
MAHENDRA AND ANR

ANUPAM 
SINGH(P),

CS 
(COMM)/22
4/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
GINNI KHATUN

ANUPAM 
SINGH(P),

CS 
(COMM)/22
5/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
GULSHAN

ANUPAM 
SINGH(P),

CS 
(COMM)/22
7/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
GYAN CHANDRA 
MISHRA

ANUPAM 
SINGH(P),

CS 
(COMM)/22
6/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
NIRAJ KUMAR

ANUPAM 
SINGH(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

11 NEW DELHI

19-02-2022 23-12-2021

19-02-2022 23-12-2021

21-02-2022 28-06-2021

22-02-2022 27-01-2022

24-02-2022 23-02-2022

26-02-2022 18-02-2022

28-02-2022 17-02-2022

12 SOUTH NIL

13 SOUTH

02.02.2022 29.01.2022

02.02.2022 29.01.2022

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/22
8/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
SADAM KHAN

ANUPAM 
SINGH(P),

CS 
(COMM)/22
9/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
SAHINA PARVEEN

ANUPAM 
SINGH(P),

CS 
(COMM)/23
4/2022

M/S KOHINOOR 
JEWELLLERS Vs M/S 
SKY JEWELS

Amit Tanwar(P),

CS 
(COMM)/23
6/2022

MS SARAWJEET 
SINGH Vs M/S 
TAURUS 
INTERNATIONAL 
PROJECTS PVT LTD

RAVI KRISHAN 
CHANDNA(P),

CS 
(COMM)/24
0/2022

ABSOLUTE SECURITY 
AND FACILITY 
MANAGEMENT PVT 
LTD Vs ABSOLUTE 
SECURITY SOLUTIONS 
PRIVATE LIMITED

NAQEEB 
NAWAB(P),

CS 
(COMM)/24
2/2022

PUNJAB NATIONAL 
BANK Vs ZANIF 
AHMED

MUDITA 
SHARDA (MS.)
(P),

CS 
(COMM)/24
7/2022

INCEDO 
TECHNOLOGY 
SOLUTION LTD Vs 
NIMITYA PROMOTERS 
PVT LTD

LALIT 
PANDEY(P),

SH. PREM KUMAR 
BHARTWAL 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

SH. VINAY KUMAR 
KHANNA, dISTRICT 
JUDGE(COMMERCI
AL COURT)-03

CS(COMM)/
95/22

IFFCO-MC CROP 
SCIENCE Pvt Ltd Vs. 
Shri ram trading 
company, Agra

Shubham Saigal

CS(COMM)/
96/22

IFFCO-MC CROP 
SCIENCE Pvt Ltd Vs. 
Gopalpur Samabay 
Krishi Unnayan Samity 
Ltd

Shubham Saigal



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

13 SOUTH

02.02.2022 29.01.2022

07.02.2022 03.02.2022

09.02.2022 29.01.2022

10.02.2022 03.02.2022

10.02.2022 31.01.2022

10.02.2022 01.02.2022

23.02.2022 14.02.2022

14 SOUTH-EAST NIL

SH. VINAY KUMAR 
KHANNA, dISTRICT 
JUDGE(COMMERCI
AL COURT)-03

CS(COMM)/
99/22

Hugo Boss Trade Mark 
Management GmbH & 
Co Vs. Lakshman Kumar

S.K Bansal

CS(COMM)/
111/2022

Roli Mehra Vs. Union 
Advertising Pvt Ltd & 
Ors.

Vishal Ranjan

CS(COMM)/
117/22

IFFCO-MC CROP 
SCIENCE Pvt Ltd Vs. 
Pappu Beej Bhandar

Shubham Saigal

CS(COMM)/
119/22

Punjab National Bank 
Vs. Maninder Sandeep 
Sharma & Ors.

Ms. Mercy 
Hussain

CS(COMM)/
121/22

ICICI Bank Ltd Vs. 
Vinod Kumar

Juris Consultus

CS(COMM)/
122/22

ICICI Bank Ltd Vs. 
Harihar Trivedi

Juris Consultus

CS(COMM)/
148/2022

Bank of Baroda Vs. 
Bharat Bhushan Babbar

Geetanjali 
sharma

SH. RAJ KUMAR 
CHAUHAN, LD. 
DISTRICT JUDGE 
(COMMERCIAL-
COURT), SOUTH-
EAST, SAKET 
COURT



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

15 SOUTH-EAST

01-02-2022 21-01-2022

01-02-2022 25-10-2021

03-02-2022 13-12-2021

08-02-2022 N/A

08-02-2022 13-01-2022

ALOK SINGH(P), 08-02-2022 08-11-2021

11-02-2022 23-09-2021

14-02-2022 20-01-2022

MANI KAUL(P), 14-02-2022 28-01-2022

VACANT COURT OF 
MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-02), 
SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI

CS 
(COMM)/13
0/2022

SATNAM KAUR 
KATHURIA Vs M/S 
INDIAN TOURISM 
COOPERATIVE LTD

VINEET 
HANS(P),

CS 
(COMM)/12
9/2022

CHELSEA BLOCKS 
AND PIPES PVT LTD 
(Though Its AR Mr 
Vishal Chaudhary) Vs 
FAISHAL HAMID 
(PROP M/S SOUND OF 
MUSIC)

HARSH 
KUMAR(P),

CS 
(COMM)/1
41/2022(T
M)

M/S SANJHA 
CHULHA Vs 
DARSHAN KUMAR

AKSHAY 
SRIVASTAVA(
P),

CS 
(COMM)/15
0/2022

STATE BANK OF INDIA 
Vs OM PRAKASH 
BHATT

VARUN 
CHANDIOK(P),

CS 
(COMM)/151
/2022

ARUN CHOPRA Vs 
AVINASH AGGARWAL 
(DECEASED 
THROUGH LRs)

AVIJIT 
SINGH(P),

CS 
(COMM)/14
9/2022

LALIT KUMAR GULATI 
AND ORS Vs M/S ATS 
INFRABUILD PRIVATE 
LIMITED

CS 
(COMM)/15
2/2022

WHISKIN SPIRITS 
PRIVATE LIMITED Vs 
SRG POLYPET PVT 
LTD

vikash 
sharma(P),

CS 
(COMM)/15
3/2022

DIFFERENT COUNTS 
PVT LTD Vs SAMTEX 
DESINZ PVT LTD

MOHIT 
KUKREJA(P),

CS 
(COMM)/15
4/2022

LIC HOUSING 
FINANCE LIMITED Vs 
M/S ADEL 
LANDMARKS LIMITED



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

15 SOUTH-EAST

16-02-2022 11-01-2022

16-02-2022 08-02-2022

18-02-2022 11-02-2022

18-02-2022 11-02-2022

18-02-2022 11-02-2022

18-02-2022 11-02-2022

18-02-2022 N/A

18-02-2022 N/A

VACANT COURT OF 
MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-02), 
SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI

CS 
(COMM)/15
6/2022

M/S HILTI INDIA PVT 
LTD Vs ZAMIL AIR 
CONDITIONERS INDIA 
PVT LTD

ARVIND 
SHARMA(P),

CS 
(COMM)/15
5/2022

PUNJAB NATIONAL 
BANK Vs NIKKI 
KUMARI PROP OF M/S 
SUNRISE 
MANUFACTURING CO

SURUCHI 
KUMARI(P),

CS 
(COMM)/16
0/2022

CANARA BANK Vs 
SANJAY KUMAR PROP 
M/S KIRAN CREATION

SANJEEV  
CHOPRA(P),

CS 
(COMM)/15
9/2022

CANARA BANK Vs 
AKHILESH KUMAR

SANJEEV  
CHOPRA(P),

CS 
(COMM)/161
/2022

CANARA BANK Vs 
PAWAN KUMAR

SANJEEV  
CHOPRA(P),

CS 
(COMM)/15
8/2022

CANARA BANK Vs 
DHARAM DAS PROP 
M/S SACHIN 
GARMENTS

SANJEEV  
CHOPRA(P),

CS 
(COMM)/16
2/2022

STATE BANK OF INDIA 
Vs SH DEEPAK 
CHAUHAN SOLE 
PROPRIETOR OF 
RIDHIMA MAKEOVER

VARUN 
CHANDIOK(P),

CS 
(COMM)/16
3/2022

STATE BANK OF INDIA 
Vs SH NITIN BAL 
CHAUHAN SOLE 
PROPRIETOR OF  
DOUBLE DIP 
CLOTHING

VARUN 
CHANDIOK(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

15 SOUTH-EAST

19-02-2022 31-01-2022

21-02-2022 27-01-2022

23-02-2022 17-02-2022

23-02-2022 11-01-2022

23-02-2022 18-02-2022

24-02-2022 09-02-2022

25-02-2022 19-02-2022

25-02-2022 N/A

VACANT COURT OF 
MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-02), 
SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI

CS 
(COMM)/16
4/2022

RAVINDER SINGH Vs 
ANKIT LAMBA

Sanjeev Kumar 
Kaushik(P),

CS 
(COMM)/171
/2022

M/S SAFEDECOR PVT 
LTD Vs M/S NEW 
SHAKTI TRADERS

DEVVART 
SHARMA(P),

CS 
(COMM)/17
2/2022(TM)

THE NORTH FACE 
APPAREL CORP Vs 
ASHOK KUMAR

SHRAVAN 
KUMAR 
BANSAL(P),

CS 
(COMM)/17
3/2022

M/s HILTI INDIA PVT 
LTD Vs OM FIRE 
SAFETY COMPANY 
PVT LTD

ARVIND 
SHARMA(P),

CS 
(COMM)/17
4/2022

HIGH SPIRIT EXIM 
PVT LTD THROUGH 
ITS AUTHORIZED 
REPRESENTATIVE Vs 
ADAB/ADAAB 
RESTAURANT 
THROUGH ITS 
DIRECTORS/PARTNER
S

ONKAR 
PANDEY(P),

CS 
(COMM)/175
/2022

METCON INDIA 
REALTY AND 
INFRASTRUCTURE 
PVT LTD Vs SHRI 
RIYAZ ANSARI 
PROPRIETOR M/S AS 
GLASS AND GLAZING

PARTAP 
SINGH(P),

CS 
(COMM)/17
6/2022

SAURABH GUPTA Vs 
GYAN VED 
FOUNDATION(THROU
GH THE PRESIDENT 
SH SANJAY JAIN)

ROHIT 
BANSAL(P),

CS 
(COMM)/17
8/2022

STATE BANK OF INDIA 
Vs SH SHIVRAJ 
KAPOOR (SINCE 
DECEASED SOLE 
PROPRIETOR OF 
KAPOOR 
ENTERPRISES)THROU
GH LEGAL HEIRS

VARUN 
CHANDIOK(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

15 SOUTH-EAST

25-02-2022 03-02-2022

26-02-2022 09-02-2022

28-02-2022 22-09-2021

28-02-2022 22-02-2022

28-02-2022 31-01-2022

28-02-2022 31-01-2022
16 EAST 16-02-2022 15-02-2022

14-02-2022 20.01.2022

VACANT COURT OF 
MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-02), 
SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI

CS 
(COMM)/177
/2022

UNBOXED 
INNOVATING 
EXPERIENCES PVT 
LTD Vs HUES 
LIFESTYLE SERVICES 
INDIA PVT LTD

VIPUL 
LAMBA(P),

CS 
(COMM)/17
9/2022

RVS REAL VALUE 
JEWELLERS Vs AA 
JEWELLERS (SOLE 
PROPRIETOR MR 
NIRAV SHAH)

NIYATI 
PATWARDHAN(
P),

CS 
(COMM)/181
/2022

M/S R D  DUTTA  AND 
CO  PVT LTD 
THROUGH ITS 
DIRECTOR SH 
RAKESH DUTTA Vs MS 
SUPREME MEDICAL 
SYSTEM 
THROUGH ITS 
DIRECTOR

RATNESH 
KANT(P),

CS 
(COMM)/18
0/2022

PRABHU LOGISTICS 
PVT LTD Vs M/S 
NATCHART SHIPPING 
PRIVATE LIMITED

SUBHASH 
CHANDRA(P),

CS 
(COMM)/18
3/2022

M/S SHATABADI 
EXPORTS THROUGH 
ITS PROPRIETOR 
ROHIT BHANDARI Vs 
M/S MYON FASHIONS 
TRENDZ PVT 
LTDTHROUGH ITS 
DIRECTORS AND 
OTHERS Hira Lal Dasi(P),

CS 
(COMM)/18
2/2022

M/S SHATABADI 
EXPORTSTHROUGH 
ITS PROPRIETOR MR 
ROHIT BHANDARI Vs 
M/S MYON FASHIONS 
TRENDZ PVT LTD Hira Lal Dasi(P),

SH. SANJAY 
SHARMA-I

CS (COMM) 
NO 49/2022

STATE BANK OF INDIA 
VS SHIV KAPOOR

SHALINI 
UPADHYAY

CS (COMM) 
NO 45/2022

PAWAN DANDONA VS 
PB RETAILS PVT LTD

ANMOL 
DANDONA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

16 EAST

18-02-2022 12-02-2022

SH. SANJAY 
SHARMA-I

CS (COMM)  
NO 52/2022

ASICS CORPORATION 
VS ASHOK  KUMAR

VARUN 
KHANNA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

17 North-East EX-40/2022 02.02.2022

EX-41/2022 02.02.2022

EX-42/2022 03.02.2022

EX-43/2022 04.02.2022

EX-44/2022 04.02.2022

EX-45/2022 04.02.2022

EX-46/2022 04.02.2022

MS. SARITA 
BIRBAL, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

IIFL FINANCE 
LIMITED Vs K B 
TRADERS

SANJEEV 
KUMAR

COURT FEES 
NOT FILED

IIFL FINANCE 
LIMITED Vs
MADINA GARMENTS

SANJEEV 
KUMAR

COURT FEES 
NOT FILED

IIFL FINANCE 
LIMITED Vs
P R TRADERS

SANJEEV 
KUMAR

COURT FEES 
NOT FILED

M/S 
CHOLAMANDALAM 
INVESTMENT AND 
FINANCE COMPANY 
LTD Vs
SH. DEEPAK R. AND 
ANR.

RAVI SHANKAR 
GARG 

COURT FEES 
NOT FILED

M/S 
CHOLAMANDALAM 
INVESTMENT AND 
FINANCE COMPANY 
LTD VS SH. NADEEM 
M. AND ANR

RAVI SHANKAR 
GARG 

COURT FEES 
NOT FILED

M/S 
CHOLAMANDALAM 
INVESTMENT AND 
FINANCE COMPANY 
LTD Vs
SH. RAVI KANT AND 
ANR

RAVI SHANKAR 
GARG 

COURT FEES 
NOT FILED

M/S 
CHOLAMANDALAM 
INVESTMENT AND 
FINANCE COMPANY 
LTD Vs
SH. SANJAY SINGH 
AND ANR.

RAVI SHANKAR 
GARG 

COURT FEES 
NOT FILED



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

17 North-East

EX-47/2022 04.02.2022

EX-48/2022 07.02.2022

EX-49/2022 07.02.2022

EX-50/2022 08.02.2022

EX-51/2022 08.02.2022

EX-52/2022 08.02.2022

EX-53/2022 10.02.2022

MS. SARITA 
BIRBAL, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

KOGTA FINANCIAL  
INDIA LTD VS. AMIK 
ALI S/O NAFIS ALI

RAHUL 
KASHYAP

COURT  FEES 
NOT  FILED

SBI CARDS AND 
PAYMENTS SERVICE 
LTD. VS IMRAN MALIK

WASIQUR 
RAHMAN KHAN

COURT FEES 
NOT FILED

SBI CARDS AND 
PAYMENTS SERVICE 
LTD. VS. RAMESH 
CHAND

WASIQUR 
RAHMAN KHAN

COURT FEES 
NOT FILED

SBI CARDS AND 
PAYMENTS  SERVICE  
LTD VS. RAJENDER 
KARTIK

WASIQUR 
RAHMAN KHAN

COURT  FEES 
NOT FILED

SBI CARDS AND 
PAYMENTS SERVICE 
LTD VS VINIT HANDA

WASIQUR 
RAHMAN KHAN

COURT FEES 
NOT FILED

SBI CARDS AND 
PAYMENTS  SERVICE  
LTD VS. AJAY SINGH

WASIQUR 
RAHMAN KHAN

COURT FEES 
NOT FILED

M/S 
CHOLAMANDALAM 
INVESTMENT AND 
FINANCE COMPANY 
LTD VS. SH. VIJENDRA 
MALIK AND ORS

RAVI SHANKAR 
GARG 

COURT FEES 
NOT FILED



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

17 North-East

EX-54/2022 10.02.2022

EX-55/2022 10.02.2022

EX-56/2022 15.02.2022

EX-57/2022 15.02.2022

EX-58/2022 VIDUR SIKKA 18.02.2022

EX-59/2022 18.02.2022

EX-60/2022 19.02.2022

MS. SARITA 
BIRBAL, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

M/S 
CHOLAMANDALAM 
INVESTMENT AND 
FINANCE COMPANY 
LTD Vs SUBHASH 
CHANDRA MISHRA 
AND ANR.

RAVI SHANKAR 
GARG 

COURT FEES 
NOT FILED

KOGTA FINANCIAL 
INDIA LIMITED VS 
LALIT VINOD KUMAR

SHARWAN 
KUMAR TIWARI

COURT FEES 
NOT FILED

IIFL FINANCE 
LIMITED VS. MANISH  
TRADERS

SANJEEV 
KUMAR

COURT FEES 
NOT FILED

IIFL FINANCE 
LIMITED VS. D R 
MANUFACTURING 
AND TRADING 
COMPANY

SANJEEV 
KUMAR

COURT FEES 
NOT FILED

IIFL FINANCE 
LIMITED VS I K 
ENTERPRISES

COURT  FEES 
NOT  FILED

YES BANK LIMITED VS 
DEV ANAND

KUNAL 
MAKHIJA

COURT  FEES 
NOT  FILED

HDFC BANK LTD VS. 
KARTIK B SONAR

KUNAL 
MAKHIJA

COURT  FEES 
NOT  FILED



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

17 North-East

EX-61/2022 19.02.2022

EX-62/2022 RIT ARORA 19.02.2022

EX-63/2022 RIT ARORA 19.02.2022

EX-64/2022 RIT ARORA 19.02.2022

EX-65/2022 21.02.2022

23.02.2022

25.02.2022

MS. SARITA 
BIRBAL, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

HDFC BANK LTD VS. 
RAJ KISHOR SINGH

KUNAL 
MAKHIJA

COURT  FEES 
NOT  FILED

BAJAJ FINANCIAL LTD 
VS SANJEEV KUMAR

COURT  FEES 
NOT  FILED

BAJAJ FINANCIAL LTD 
VS SURENDER KUMAR

COURT  FEES 
NOT  FILED

BAJAJ FINANCIAL LTD 
VS SANJEEV KUMAR

COURT  FEES 
NOT  FILED

AU SMALL FINANCE 
BANK LTD VS RANJAN 
KUMAR SHARMA AND 
ORS

ABHISHEK 
GAUR

COURT  FEES 
NOT  FILED

C.S(COMM)-
13/2022

M/S SUPER SURGMED 
PVT LTD VS. SHISTHI 
PHARMA

SATYENDRA 
KUMAR 
SHARMA

C.S(COMM)-
14/2022

M/S SUPER SURGMED 
PVT LTD VS. RAJ 
SURGICO

SATYENDRA 
KUMAR 
SHARMA

COURT FEES 
FILED 
OFFLINE 
23.02.2022



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

17 North-East

MOHIT RAJ 28.02.2022

EX-68/2022 ROHIT BOHRA 28.02.2022

EX-69/2022 ROHIT BOHRA 28.02.2022

EX-70/2022 ROHIT BOHRA 28.02.2022

18 SHAHDARA

JAMES M(P), 03-01-2022 01-01-2022

05-01-2022 05-01-2022

05-01-2022 05-01-2022

MS. SARITA 
BIRBAL, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

C.S(COMM)-
15/2022

PUNJAB NATIONAL 
BANK VS. SUMIT 
KUMAR JHA AND ORS.

COURT FEES 
FILED 
OFFLINE 
23.02.2022

KOTAK MAHINDRA 
PRIME LTD VS. MOHD 
ARIF

COURT  FEES 
NOT  FILED

KOTAK MAHINDRA 
PRIME LTD VS. 
YELENA 
MARTYNENKO

COURT  FEES 
NOT  FILED

KOTAK MAHINDRA 
PRIME LTD VS. 
DHARMENDRA 
SHARMA

COURT  FEES 
NOT  FILED

MS. NIVEDITA ANIL 
SHARMA

CS 
(COMM)/73
/2022

BIT SOLUTIONS Vs 
EAST DELHI 
MUNICIPAL 
CORPORATION

CS 
(COMM)/14/
2022

STATE BANK OF INDIA 
Vs HARSHA 
AGGARWAL

GOPAL CHAND 
SHARMA(P),

CS 
(COMM)/13/
2022

HIMANSHU JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

18 SHAHDARA

05-01-2022 05-01-2022

07-01-2022 07-01-2022

07-01-2022 07-01-2022

10-01-2022 10-01-2022

11-01-2022 08-01-2022

14-01-2022 14-01-2022

14-01-2022 14-01-2022

MS. NIVEDITA ANIL 
SHARMA

CS 
(COMM)/12/
2022

HIMANSHU JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/21/
2022

M/S SOHAN BEER Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

ANKIT 
GUPTA(P),

CS 
(COMM)/20
/2022

M/S RSPL LIMITED Vs 
DHIRAJ KUMAR

ANIL KUMAR 
SAHU(P),

CS 
(COMM)/26
/2022

PUNJAB AND SIND 
BANK Vs SMT SINDHU 
VERMA

MANOJ KUMAR 
ARORA(P),

CS 
(COMM)/29
/2022

JP GUPTA Vs SMODI 
INFRASTEEL PVT LTD

MANOJ 
KUMAR(P),

CS 
(COMM)/30
/2022

S K FOODS AND 
BEVERAGES Vs 
HALDIRAM INDIA 
PRIVATE LIMITED

MANOJ KUMAR 
SINGH(P),

CS 
(COMM)/31/
2022

M/S ROHAN BOOK 
COMPANY PVT LTD Vs 
POOJA PUBLISHERS 
AND DISTRIBUTORS

SAMAMA 
SUHAIL(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

18 SHAHDARA

14-01-2022 14-01-2022

14-01-2022 14-01-2022

15-01-2022 06-01-2022

15-01-2022 06-01-2022

15-01-2022 06-01-2022

15-01-2022 06-01-2022

15-01-2022 06-01-2022

MS. NIVEDITA ANIL 
SHARMA

CS 
(COMM)/32
/2022

M/S RSPL LIMITED Vs 
THROUGH ITS 
PROPIETOR/PARTNER

ANIL KUMAR 
SAHU(P),

CS 
(COMM)/33
/2022

KARAN GUPTA Vs 
THROUGH ITS 
DIRECTORS

ANIL KUMAR 
SAHU(P),

CS 
(COMM)/37
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/38
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/35
/2022

TARUN KUMAR JAIN 
VS EDMC Vs EAST 
MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/36
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/39
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

18 SHAHDARA

15-01-2022 06-01-2022

15-01-2022 06-01-2022

15-01-2022 06-01-2022

15-01-2022 06-01-2022

15-01-2022 06-01-2022

15-01-2022 06-01-2022

17-01-2022 15-01-2022

MS. NIVEDITA ANIL 
SHARMA

CS 
(COMM)/40
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/41/
2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/45
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/42
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/43
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/44
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/58
/2022

RUKHMANI 
KESHWANI Vs 
NARESH JESHWANI

MOHIT 
SHARMA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

18 SHAHDARA

20-01-2022 20-01-2022

21-01-2022 21-01-2022

27-01-2022 27-01-2022

27-01-2022 27-01-2022

27-01-2022 27-01-2022

28-01-2022 28-01-2022

28-01-2022 28-01-2022

MS. NIVEDITA ANIL 
SHARMA

CS 
(COMM)/63
/2022

APRICOT FASHION 
ALLOY Vs MYNTRA 
DESIGN PVT LTD

GAUTAM 
BHASIN(P),

CS 
(COMM)/65
/2022

SH RAJEEV GOEL Vs 
SH AMAN AGGARWAL

DINESH 
KUMAR(P),

CS 
(COMM)/78
/2022

ROWENA SHARMA Vs 
MS LIFE CARE 
SURGICAL Imran Ali(P),

CS 
(COMM)/76
/2022

MALTI AGGARWAL Vs 
M/S COSMIC 
CONSUMER GOODS 
PVT LTD

ASHISH 
AGGARWAL(P),

CS 
(COMM)/75
/2022

RAJ KUMAR SHARMA 
Vs EBIX PAYMENT 
SERVICES PVT LTD

VISHNU KANT 
PANDEY(P),

CS 
(COMM)/82
/2022

STATE BANK OF INDIA 
Vs HIRALAL PAREEK

GOPAL CHAND 
SHARMA(P),

CS 
(COMM)/81
/2022

SMT RAJ PRABHA Vs 
RELIANCE JIO 
INFOCOMM LIMITED

BHARAT 
PRAKASH(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

18 SHAHDARA

29-01-2022 25-01-2022
19 SHAHDARA

ATUL BATRA(P), 06-01-2022 16-04-2021

06-01-2022 03-01-2022

06-01-2022 03-01-2022

06-01-2022 03-01-2022

07-01-2022 04-01-2022

MS. NIVEDITA ANIL 
SHARMA

CS 
(COMM)/88
/2022

PANKAJ SHARMA Vs 
EAST DELHI 
MUNICIPAL 
CORPORATION

SATYENDRA 
KUMAR 
SINGH(P),

MS. SUKHVINDER 
KAUR

CS 
(COMM)/18
/2022

SERO CORPORATE 
SOLUTIONS PVT LTD 
Vs PRIME COMFORT 
PRODUCTS PVT LTD

CS 
(COMM)/17/
2022

HIMANSHU JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/15/
2022

HIMANSHU JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/16/
2022

HIMANSHU JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/19/
2022

STATE BANK OF INDIA 
Vs MANISH SHARMA

GOPAL CHAND 
SHARMA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19 SHAHDARA

10-01-2022 06-01-2022

10-01-2022 06-01-2022

13-01-2022 21-10-2021

11-01-2022 10-01-2022

11-01-2022 10-01-2022

14-01-2022 10-01-2022

MS. SUKHVINDER 
KAUR

CS 
(COMM)/22
/2022

FIROZ KHAN 
PROPRIETOR OF FINE 
BAKERY Vs SHAIKH 
IRFAN PASHA

KAPIL 
YADAV(P),

CS 
(COMM)/23
/2022

M/S MONGA 
BROTHERS Vs M/S 
DEV GARMENTS

RISHABH 
SINGHAL(P),

CS 
(COMM)/72
/2022

VINESH JAIN Vs 
HARSH SETHI

ASHISH 
AGGARWAL(P),

CS 
(COMM)/28
/2022

PUNJAB NATIONAL 
BANK Vs LAL SINGH

SUDHIR KR. 
SINGH(P),

CS 
(COMM)/27
/2022

PUNJAB AND SIND 
BANK Vs BISWAJIT 
PAUL AND ANR

ANSHU 
SHUKLA(P),

CS 
(COMM)/34
/2022

GURPREET SINGH 
PROPRIETOR NEW 
BHARAT TRAILER 
SERVICES Vs M/S 
VIJAY NIRMAN 
COMPANY PRIVATE 
LIMITED THORUGH 
ITS DIRECTORS

JASPREET 
SINGH(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19 SHAHDARA

17-01-2022 05-01-2022

17-01-2022 05-01-2022

17-01-2022 05-01-2022

17-01-2022 05-01-2022

17-01-2022 05-01-2022

17-01-2022 05-01-2022

MS. SUKHVINDER 
KAUR

CS 
(COMM)/46
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/50
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/49
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/51/
2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/47
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/52
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19 SHAHDARA

17-01-2022 06-01-2022

17-01-2022 05-01-2022

17-01-2022 05-01-2022

17-01-2022 06-01-2022

17-01-2022 06-01-2022

17-01-2022 06-01-2022

MS. SUKHVINDER 
KAUR

CS 
(COMM)/53
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/48
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/54
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/55
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/56
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/57
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19 SHAHDARA

18-01-2022 15-01-2022

19-01-2022 17-01-2022

19-01-2022 05-01-2022

20-01-2022 17-01-2022

22-01-2022 20-01-2022

24-01-2022 20-01-2022

MS. SUKHVINDER 
KAUR

CS 
(COMM)/59
/2022

RUKHMANI 
KESHWANI Vs RAJU 
AGARBATTI WORKS 
AND ANR

MOHIT 
SHARMA(P),

CS 
(COMM)/61/
2022

DHARMENDER 
KUMAR SHARMA Vs 
INDUSIND BANK LTD

SUNIL DUTT 
SHARMA(P),

CS 
(COMM)/60
/2022

M/S SIKKA 
PROMOTERS PVT LTD 
Vs M/S DAMONT 
DEVELOPERS 
PRIVATE LIMITED Ankur(P),

CS 
(COMM)/64
/2022

SANJEEV KUMAR 
GUPTA Vs M/S SAIFY 
INTERIOR

ASHISH 
AGGARWAL(P),

CS 
(COMM)/67
/2022

JAFFCON 
ENTERPRISES 
THROUGH ITS 
PROPRIETOR Vs 
MAHAVIR ELECTRIC 
THROUGH JIVRAJ 
HARDINRAM BANA

MOHD. SHUAIB 
KHAN(P),

CS 
(COMM)/68
/2022

PUNJAB AND SIND 
BANK Vs SMT ANITA 
AHUJA PROPRIETOR  
MS GURFATEH 
INDUSTRIES

MANOJ KUMAR 
ARORA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19 SHAHDARA

24-01-2022 24-12-2021

24-01-2022 19-01-2022

24-01-2022 02-01-2022

25-01-2022 12-01-2022

VARUN JAIN(P), 28-01-2022 22-12-2021

VARUN JAIN(P), 28-01-2022 22-12-2021

MS. SUKHVINDER 
KAUR

CS 
(COMM)/70
/2022

RANG TARANG 
UDYOG LIMITED Vs 
M/S PANDEY TRADER

ALOK 
PANDEY(P),

CS 
(COMM)/71/
2022

M/S ASHOK KUMAR 
BAHL Vs EAST DELHI 
MUNICIPAL 
CORPORATION

SATYENDRA 
KUMAR 
SINGH(P),

CS 
(COMM)/69
/2022

RITZ  INFRTATECH 
PVT LIMITED Vs 
HALDIFRAM INDIA 
PVT LIMITED

MANOJ KUMAR 
SINGH(P),

CS 
(COMM)/74
/2022

IDBI BANK LTD Vs 
RENU DEVI

VIVEK 
KUMAR(P),

CS 
(COMM)/80
/2022

LOKESH JAIN 
PROPRIETOR OF M/S 
LOVE HOSIERY Vs M/S 
AFROZ GARMENT 
THORUGH ITS 
PROPRIETOR MOHD 
AFROZ

CS 
(COMM)/79
/2022

PARMOD JAIN Vs M/S 
AFROZ GARMENT 
THROUGHI TS 
PROPRIETOR MOHD 
AFROZ



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19 SHAHDARA

29-01-2022 25-01-2022

29-01-2022 25-01-2022

29-01-2022 21-01-2022

29-01-2022 28-01-2022

29-01-2022 25-01-2022

01-02-2022 28-01-2022

MS. SUKHVINDER 
KAUR

CS 
(COMM)/83
/2022

RAJEEV JAIN Vs EAST 
DELHI MUNICIPAL 
CORPORATION

SATYENDRA 
KUMAR 
SINGH(P),

CS 
(COMM)/84
/2022

PANKAJ SHARMA Vs 
EAST DELHI 
MUNICIPAL 
CORPORATION

SATYENDRA 
KUMAR 
SINGH(P),

CS 
(COMM)/85
/2022

M/S STANLEE INDIA 
POLYMERS Vs M/S 
MAHAVIR 
INDUSTRIES Ankur(P),

CS 
(COMM)/86
/2022

PARVEZ ALAM Vs 
VINAY MITTAL

Neena 
Malhotra(P),

CS 
(COMM)/87
/2022

PANKAJ SHARMA Vs 
EAST DELHI 
MUNICIPAL 
CORPORATION

SATYENDRA 
KUMAR 
SINGH(P),

CS 
(COMM)/93
/2022

BERRY COTTS PVT 
LTD Vs SHREE JAI 
GURUDEV TEXTILE 
AGENCY

ABHISHEK 
MALHOTRA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19 SHAHDARA

01-02-2022 21-10-2021

29-01-2022 25-01-2022

29-01-2022 21-01-2022
20 North-West

71/22 R S KELA 02.02.22 18.01.22

70/22 R.S KELA 02.02.22 18.01.22

69/22 VIJAY PRAKASH 02.02.22 21.01.22

72/22 SBI VS SUCHETA VIJAY PRAKASH 02.02.22 18.01.22

73/22 AKJ LAW ASS/ 02.02.22 07.02.22

74/22 03.02.22 19.01.22

79/22 SUNIL KUMAR 03.02.22 11.02.22

MS. SUKHVINDER 
KAUR

CS 
(COMM)/91/
2022

M/S SONEPAR INDIA 
PVT LTD Vs E AND A 
ENGINEERING 
SOLUTIONS PVT LTD

RATNESWAR 
DAS(P),

CS 
(COMM)/84
/2022

PANKAJ SHARMA Vs 
EAST DELHI 
MUNICIPAL 
CORPORATION

SATYENDRA 
KUMAR 
SINGH(P),

CS 
(COMM)/85
/2022

M/S STANLEE INDIA 
POLYMERS Vs M/S 
MAHAVIR 
INDUSTRIES Ankur(P),

SH. VINOD KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL) RAMESH CHAND 

GERA VS PAWAN 
KUMAR

RITU KHETRAPAL VS 
PAWAN KUMAR

SBI VS JITENDER 
SOLANKI

MAHADRI REALTY & 
TRADER VENTURES

OM PARKASH 
BHUTANI VS 
SHUBHAM BIDADE

SANDEEP 
BHUTANI

CRYSTAL CROP P LTD 
VS. CHITTE 
SEETAREADY



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

20 North-West

77/22 SUNIL KUMAR 03.02.22 11.02.22

76/22 SUNIL KUMAR 03.02.22 11.02.22

75/22 SHIVAM GUPTA 08.02.22 19.01.22

80/22 ANSHU SHUKLA 16.02.22 17.01.22

82/22 15.02.22 23.12.21

83/22 15.02.22 21.12.21

84/22 09.02.22 11.11.21

85/22 RAJESH BHATIA21.02.22 02.02.22

86/22 AMIT PRABHAT 11.02.22 28.01.22

87/22 VIVEK KR 11.02.22 05.01.22

88/22 VIVEK KR 11.02.22 20.12.21

89/22 C PRAKASH 11.02.22 12.01.22

90/22 C PRAKASH 11.02.22 12.01.22

SH. VINOD KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL) 

CRYSTAL CROP P LTD 
VS.  G GOPAL 
KRISHNA RAO

CRYSTAL CROP P LTD 
VS.  SANDEEP

MUKESH GUPTA VS 
SETH SUNDER LAL 
JAIN

PUNJAB NATIONAL 
BANK VS PRIYA 
BHARDWAJ

GUPTA SHIPPING P 
LTD VS. JAY KAY 
INTERNATIONAL

VARUN 
BHARDWAJ

VARUN AGGARWAL VS 
YOKHANAMA IND.

ANIRUDH 
SHUKLA

MAHAVIR SINGH VS 
ATL TELECOM INFRA

HEMANT 
KAUSHIK

R K MAURYA VS. 
VIKAS

NEW PHARMA 
CHEMICAL VS. 
FLAMINGO PHARMA

IDBI BANK LTD VS. 
JAMSHED 

IDBI BANK LTD VS. 
BHUPINDER KAUR 

ICICI BANK LTD VS 
MUKESH KR 
SHARAMA

ICICI BANK LTD VS 
SUNEEL KUMAR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

20 North-West

91/22 C PRAKASH 11.02.22 12.01.22

92/22 C PRAKASH 11.02.22 12.01.22

94/22 C PRAKASH 11.02.22 12.01.22

93/22 C PRAKASH 11.02.22 12.01.22

97/22 14.2.22 27.01.22

96/22 14.2.22 09.02.22

95/22 14.02.22 25.01.22

100/22 14.02.22 07.02.22

99/22 14.02.22 07.02.22

98/22 14.02.22 07.02.22

101/22 PRADEEP RANA 15.02.22 04.02.22

102/22 AVINASH KR 15.02.22 21.12.21

103/22 16.02.22 11.01.22

SH. VINOD KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL) 

ICICI BANK LTD VS 
DEEPAK 

ICICI BANK LTD VS 
JEENEPALATHALI 

ICICI BANK LTD VS  
JYOTI NAGPAL 

ICICI BANK LTD VS  
MOHD SULEMAN 

ARIN WOOD 
PRODUCT VS BHARAT 
MANU KRISHAN

JKA 
ASSOCIATES

JAI GANESH P LTD VS. 
ZIKRUALLAH ALAM 

RAKESH 
KUMAR 

BOBBY PUNJABI 
RASOI VS PUNJABI 
RASOI ANUPAM SINGH 

AKASH FOOTWEAR P 
LTD VS. CHACHA 
CHAPAL 

KUSHAGAR 
BANSAL 

AKASH FOOTWEAR P 
LTD VS. NADEEM 
SHOE

KUSHAGAR 
BANSAL 

AKASH FOOTWEAR P 
LTD VS. SHREE 
MUKTA TRADER

KUSHAGAR 
BANSAL 

JAI HIND WOOD VS. 
SHANTI DEVELOPERS 

NORTH INDIA 
PHARMA P LTD VS 
DECCAN 
HEALTHCARE 

MODERN 
LAMINATORS P LTD 
VS. INTERNATIONAL 
PRINTO 

SAVITA 
RUSTAGI 



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

20 North-West

104/22 M L MANGLA 16.02.22 13.01.22

105/22 16.02.22 18.01.22

107/22 16.02.22 07.02.22

106/22 16.02.22 10.02.22

108/22 18.02.22 02.11.21

111/22 SUMIT 18.02.22 27.01.22

110/22 18.02.22 28.01.22

109/22 03.03.22 01.02.22

112/22 VIKAS SHARMA 03.03.22 19.01.22

113/22 I S CHAUHAN 05.03.22 19.01.22

114/22 I S CHAUHAN 05.03.22 19.01.22

115/22 I S CHAUHAN 05.03.22 19.01.22

116/22 07.03.22 10.02.22

SH. VINOD KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL) 

DEVI DAYAL 
STAINLESS VS. ANIL 
KUMAR 

RVS BUSINESS SOL.VS. 
R G INDUSTRIES 

AYUSH KR 
KUSHAL 

NIHARA DASS VS. 
SARTHAK FIBROTEX P 
LTD MUKESH GOYAL 

CANTABIL RETAIL 
IND VS. ICICI BANK 
LTD MUKESH GOYAL 

RAJENDRA PD. VS. 
SHP IMPEX P LTD HARISH KUMAR 

CANARA BANK VS 
MALIK ENT. 

AGGARWAL PACKER & 
MOVER VS SIMPLEX 
INFRA

PARIPURN 
SINGH 

DRYTECH PROCESS P 
LTD VS AROMA SPICE 
IND

RANJAN 
KUMAR 

PRAGYA PRODUCT P 
LTD VS M I COSTING P 
LTD 

UCO BANK VS ARYA 
PLASTICE & ORS

UCO BANK VS 
CHAUHAN TRADING 
CO 

UCO BANK VS  ROHIT 
PAL 

ARS FOOD INGRENTS 
P LTD VS.  ARTI 
SINGHAL SACHIN KUMAR 



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

20 North-West

117/22 VIVEK KUMAR 07.03.22 12.01.22

118/22 PRABHAKAR 07.03.22 04.02.22

119/22 07.03.22 21.12.21

120/22 B S RANA 26.02.22 25.01.22

122/22 B S RANA 26.02.22 25.01.22

121/22 B S RANA 26.02.22 25.01.22

123/22 M K ANTONY 03.03.22 06.04.21

124/22 HEMANT GOEL 04.03.22 25.01.22

127/22 C PRAKASH 10.03.22 02.02.22

125/22 MAYANK GOEL 02.03.22 02.02.22

126/22 SAMEER 11.03.22 18.02.22

128/22 10.03.22 02.07.21

130/22 SUNIL KUMAR 16.03.22 14.01.22

SH. VINOD KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL) 

IDBI BANK LTD VS 
RAJESH KUMAR

HD GALAXY VS 
MASTER TILES 

GUPTA INDUSTRIES 
VS TANISHA IMPEX P 
LTD 

RAJEEV 
BANSAL 

PANNU CAR RENTAL 
VS. NEW INDIA 
ASSURANCE 

PANNU CAR RENTAL 
VS. NEW INDIA 
ASSURANCE 

PANNU CAR RENTAL 
VS. NEW INDIA 
ASSURANCE 

CREATIVE EDGE 
MENSWEAR LTD VS 
ASHOK SAH 

SANDEEP 
KHANDELWAL VS 
SUKHVINDER SINGH 

ICICI BANK LTD VS 
RAMPAL 

PIPANIA & 
ASSOCIATES VS 
SHIVANGI MARTORA 

AVYAN ENTERPRISES 
VS KAPCO ANTI 
VIBRATION

KUNAL CONCHEM P 
LTD VS S KUMAR 
CONCRETE 

ASHISH 
AGGARWAL

CCPL VS GURPREET 
SINGH 



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

20 North-West

131/22 SUNIL KUMAR 16.03.22 14.01.22

132/22 SUNIL KUMAR 16.03.22 14.01.22

133/22 15.03.22 08.02.22

134/22 SBI VS AJAY MEENA 21.03.22 08.02.22

135/22 21.03.22 28.01.22

136/22 21.03.22 08.02.22

137/22 MONIKA GOEL 15.03.22 19.02.22

138/22 RAJESH 15.023.22 19.02.22
21 North

NIL

22 SOUTH-WEST

01.02.2022 04.01.2022

01.02.2022 13.01.2022

SH. VINOD KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL) 

CCPL VS VIJAY 
KUMAR 

CCPL VS  HARPREET 
SINGH 

UNION BANK OF 
INDIA VS BIKAS KR 
SINGH 

MAYANK 
MAHAJAN 

SUNIL 
SEHRAWAT 

SBI VS S R 
INTERWORLD 

SUNIL 
SEHRAWAT 

SBI VS  DINESH 
KUMAR 

SUNIL 
SEHRAWAT 

MUKUL GUPTA 
MARKETING VS 
SUNITA TRADE 

CANARA BANK VS 
HIMANSHU ARORA 

 MS. BARKHA
GUPTA, DJ(COMM)

SH. HARISH 
DUDANI, DJ 
(COMMERCIAL)

CS COMM. 
20/2022

CANARA BANK VS M/S 
AARADHYA 
ENTERPRISES

CHITRA 
MALHOTRA

CS COMM. 
21/2022

CANARA BANK VS 
SUNIL TIWARI 
TRANSPORT

CHITRA 
MALHOTRA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

22 SOUTH-WEST

01.02.2022 15.01.2022

S.K.JHA 01.02.2022 18.01.2022

S.K.JHA 01.02.2022 18.01.2022

ARVIND GUPTA 01.02.2022 23.12.2021

01.02.2022 10.01.2022

01.02.2022 10.01.2022

01.02.2022 05.11.2020

AMIT TYAGI 01.02.2022 18.11.2020

SH. HARISH 
DUDANI, DJ 
(COMMERCIAL)

CS COMM. 
22/2022

CANARA BANK VS M/S 
KAMAL ENTERPRISES

CHITRA 
MALHOTRA

CS COMM. 
23/2022

CANARA BANK VS M/S 
MAHARANI LAXMIBAI 
SELF HELP GROUP

CS COMM. 
24/2022

CANARA BANK VS M/S 
INDIRA HELP GROUP

CS COMM. 
25/2022

M/S K.R.F. LIMITED 
VS M/S ITS WORLD 
WIDE HELP LINE

CS COMM. 
26/2022

M/S RAJ HANS SOAP 
MILLS VS M/S GARG 
ENTERPRISES

KUSHAGRA 
BANSAL

CS COMM. 
27/2022

CANARA BANK VS 
PAWAN KUMAR 
BANSAL

RAJIV B. 
SAMAIYAR

CS COMM. 
28/2022

STATE BANK OF INDIA 
VS AKSHAT LALVANI

SUNIL 
SEHRAWAT

CS COMM. 
29/2022

SCHENKER INDIA P. 
LTD. VS BEST IT 
WORLD (I) P. LTD.



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

22 SOUTH-WEST

01.02.2022 10.01.2022

01.02.2022 10.01.2022

01.02.2022 03.01.2022

01.02.2022 25.01.2022

R.K. SINHA 01.02.2022 17.01.2022

R.K. SINHA 01.02.2022 17.01.2022

01.02.2022 25.01.2022

01.02.2022 25.01.2022

SH. HARISH 
DUDANI, DJ 
(COMMERCIAL)

CS COMM. 
30/2022

CANARA BANK VS 
JAGDISH

RAJIV B. 
SAMAIYAR

CS COMM. 
31/2022

CANARA BANK VS 
SUNIL KUMAR

RAJIV B. 
SAMAIYAR

CS COMM. 
32/2022

ENHANCED WAPP 
SYSTEM VS HUMAN 
CARE MEDICAL

SANTOSH KR. 
SAHU

CS COMM. 
33/2022

STATE BANK OF INDIA 
VS BIRENDER KUMAR

BIPLAB KR. 
MUKHERJEE

CS COMM. 
34/2022

STATE BANK OF INDIA 
VS BRAHAM KUMAR

CS COMM. 
35/2022

STATE BANK OF INDIA 
VS PUSHPENDRA 
SINGH

CS COMM. 
36/2022

INEXT LOGISTICS 
AND SUPPLY VS 
SERVOTECH POWER 
SYSTEM LTD.

SOURABH 
LEEKHA

CS COMM. 
37/2022

INEXT LOGISTICS VS 
LALIT KALA AKADEMY

SOURABH 
LEEKHA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

22 SOUTH-WEST

03.02.2022 25.01.2022

NAKUL JAIN 03.02.2022 24.01.2022

H.S. KOHLI 03.02.2022 31.01.2022

05.02.2022 09.12.2021

SANDEEP TYAGI05.02.2022 31.01.2022

08.02.2022 27.01.2022

10.02.2022 01.02.2022

10.02.2022 01.02.2022

SH. HARISH 
DUDANI, DJ 
(COMMERCIAL)

CS COMM. 
38/2022

CANARA BANK VS MS. 
BASANTI DEVI

NILENDU 
VATSYSYAN

CS COMM. 
39/2022

KAMLESH DHALL VS 
DOVETEX P. LTD.

CS COMM. 
40/2022

SHALINI SHARMA VS 
M/S ALD INFRATECH 
P. LTD.

CS COMM. 
41/2022

SANJAY NAGPAL VS 
KIASHI P. LTD.

GAURAV 
KUMAR

CS COMM. 
42/2022

CANARA BANK VS M/S 
JAGDAMBA 
ENTERPRISES

CS COMM. 
43/2022

ANS GLOBAL VS 
SECRETARY , 
NATIONAL MEDICAL 
COMMISSION

SANJEEV 
SHARMA

CS COMM. 
44/2022

INDIAN BANK VS AJAY 
KUMAR

SANJEEV 
KUMAR GUPTA

CS COMM. 
45/2022

INDIAN BANK VS 
PREETI MITTAL

SANJEEV 
KUMAR GUPTA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

22 SOUTH-WEST

10.02.2022 01.02.2022

10.02.2022 01.02.2022

10.02.2022 01.02.2022

10.02.2022 03.02.2022

10.02.2022 03.02.2022

14.02.2022 23.12.2021

14.02.2022 23.12.2021

14.02.2022 23.12.2021

SH. HARISH 
DUDANI, DJ 
(COMMERCIAL)

CS COMM. 
46/2022

INDIAN BANK VS 
ABHAY SINGH

SANJEEV 
KUMAR GUPTA

CS COMM. 
47/2022

INDIAN BANK VS 
PRAVEEN MITTAL

SANJEEV 
KUMAR GUPTA

CS COMM. 
48/2022

INDIAN BANK VS 
MANISH GUPTA

SANJEEV 
KUMAR GUPTA

CS COMM. 
49/2022

M/S PRAKASH PIPES 
LTD. VS M/S KRISHNA 
HARDWARE

SANJAY 
AGGARWAL

CS COMM. 
50/2022

LEVI STRAUSS VS 
ASHOK KUMAR PRAMOD Kumar

CS COMM. 
51/2022

M/S MABEL APPAREL 
VS M/S SHIVA 
AYURVED

BRAHMA 
PRAKASH

CS COMM. 
52/2022

M/S MABEL APPAREL 
VS M/S VIKAS 
ENTERPRISES

BRAHMA 
PRAKASH

CS COMM. 
53/2022

M/S MABEL APPAREL 
VS OM JI AYURVED

BRAHM 
PRAKASH



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

22 SOUTH-WEST

14.02.2022 24.12.2021

15.02.2022 23.12.2021

C. PRAKASH 15.02.2022 01.02.2022

C. PRAKASH 15.02.2022 01.02.2022

15.02.2022 24.12.2021

SHASHANK 15.02.2022 24.12.2021

ASHOK KUMAR 15.02.2022 07.02.2022

NIPUN JAIN 15.02.2022 08.02.2022

Total 810

SH. HARISH 
DUDANI, DJ 
(COMMERCIAL)

CS COMM. 
54/2022

AMRITRAS INDIA VS 
M/S GODARA 
RAILWAYS

PURVESH 
BUTTAN

CS COMM. 
55/2022

M/S SHILPI 
ENTERPRISES VS 
MOHD. ADIL

SAMEER 
SIDHAR

CS COMM. 
56/2022

ICICI BANK VS PINTU 
PANDEY

CS COMM. 
57/2022

ICICI BANK VS SANJAY 
SHAH

CS COMM. 
58/2022

RAM DARSHAN SINGH 
VS DIAMOND 
INTERNATIONAL

PARAMVEER 
SINGH

CS COMM. 
59/2022

M/S PR PETROLEUM 
VS M/S HINDUSTAN 
CONSTRUCTION

CS COMM. 
60/2022

DYNAMIC STAFFING 
SERVICES VS 
DYNAMIC STAFFING 
SOLUTIONS

CS COMM. 
61/2022

MANISHA VS PAWAN 
KUMAR


	Form-2

